
NTRA L A1)MINISTRAT1VE TRIBUNAL 
ERNAKULAM BENCH 

OA 29,  67, 8.7, 113, 1.26, 137, 181, 212, 266, 268, 
269,...277,:281,.299, 300, 301, 302, 303, 31.9, 325, 
326, 327, 328, 329, 331, 333, 3.44, 345, 346, 347, 
348, 350, 351, 352, 353, 354, 355, 356, 357, 358, 
359, 362, 363, 364,366,368,369,370, 371,372, 
373., 380, 381, 38, 386, 388, 390, 392, 393, 394, 
39, 400, 404, 406, 413, 42.3, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88,0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of2013. 

Fhursday, this the 6th  day of March, 2014 

CO RAM: 
Hon'ble Mr.Justice A.K.Bash•eer, Judicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

0A2912013 

C.H. Mohamnied Yasin 
S/o Kidavu Koya, 
Charnayath I-louse, Kiltan Island, 
Union Territory of Lakshadwep-682 558 

'l'.P.Latheel 
S/o AttelKa 
'I'hiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of Lakshadwecp represented by 
the Administrator, Kavarathi Island-682 555 

2. 	The Director of Panchayat'h 
Union Territory of Lakshadweep 

Island-682 555 

/ 	\ lle Chairperson 
* 	 ) viiiage (Dweep) Panchayath 

K/ltan Island, Union. Territory of Lalshadweep-682 558 

Applicants 



2. 

4. 	The Executive Officer 
Village (Dweep) Panchayath 	 •.. ' 

Kiltan Island, Union Teiritory of L. akshadweep-682 558 

5 	'The Principal 
Govérninent.Senior Secondary School 
Kiltan Island 
U niloniTerri to ry of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	OA 67/2013 

Seedikoya.M. 
S/o Abbbsala Koya 
Malayattiyoda, Kiltan Island 
Uniôh Territory of Lakshadweep-682 558. 

2 	Maisha I 
Sb Kidavu Komalam 
Thenakkal House, Kiltan Island 
Urion Territory of Lakshadweep-682 558. 

AbdullaA.P. 
S/o Khalid 
Aliiiiapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Rzi 
$/oS'th Koya 
P0lhi''ath0i1a 111am, Kiltan Island 
Un Tiry of Lakshadweep-682 558. 

SaydMuhamrned Koya C.H. 
S/oMuihukpya 
Chayath House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Ra,feek Khi I-TM. 
S/a Abdul Rehman 

.f.Aliyar EIoue, Kiltan Island 
W\fllOn i'ei i itory of I akshadweep-682 558 

iByfØocate 'Mr,S habu Steedharan) 

Versus 

Applicants 



 

I. 	qpj9p Tehi.tory of Lakshadweep represented by 
the. Administrator, Kavarathi Island-682 555 

2 	The irector of Panchayath 
Union Territory of Lakshadweep 
t(avárathiIs!and-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Executi.veOfficer 
Village (Dweep) Panchayath 
Kiltari Island 
Union Territory of Lakshadweep-682 558 	 Respondents 

(By Advdàte,: 	(Mr.S.Radhakrishnan (Rl,2 & 4) 

3. 	6A7I2013 

Abdul Sa!ai P.P., age 43 
S/o Saidmuhammed 
Puthiyapura, Kiltan Island 
Lak s h adwee p. 

2aj.d Khan, age 33 
Sio, Saidrnuhammed 
Katichcta -Iouse, Kiltan Island 

lsad.)eep 	 Applicants 

(By Advoce Mr, Pratap Abraham Varghese) 

Versus 

I. 	The Administrator 
Uiion Territory of Lakshadweep 

at  

K'arathi -682 555 

TiDireqtor, Department of Science & Technology 
4shd'veep Administration, 

çKavarath Island-682 555 
I 	ill , 

sc, 	b Svisioral Officci 
cf thç Environment Warden 

2( 	
Dertrnent oEnvironment and Forest, 
iIltai:island, Lakshadweep-682 558 ) 	j. 	: 

1hhairperson, Village (Dweep) Panchayath 
Island, Lakshadweep-682 558 	 Respondents 



(By Ad).ocatb: 	:.(Mr.S.JadhaIrishnan  (Ri ,2 &3) 

	 S 
(Mr.R.Ramdas-R4) 

4. 	OA 113/2013 

I. 	Muthukoy T.P. 
SbIidave 'Haji 
Thiruvathai5urá, K iltan, Lakshadweep. 

2. 	Sa!Ui  P. 
S/6 Ibrahim Haji 
Pandara, Ki1an, Lakshadweep. 

3.YaOoob P.1K. 
S/o. Subair.A, 
Punnaldad, Kiltan, Lakshadweep. 

4. 	AliMo hammed 
S./.o Attakä, A.l iyar, Ki Itan, Lakshadweep. 

Kunhikoya A.P. 
$/b.Sayed Muhammed P.K. 
Arakkalapura, Kiltan, Lakshadweep, 

4d:iIaA. 
Iiç1áve TP. 

	

• 	1,4KiItanyLakshadweep. 

MurIa'var 
Sb Shaik K.K., Palliyachetta, Kiltan, Lakshadweep. 

S'athaiC.H. 
S/0"Moh2irniied P. 

• Chadipiira,Iitan, Lakshadweep. 

Jh,érnP 
Sid ohbrnid V, 
Pakkiyod Iditan, Lakshadweep 

Uheed PJ' 
kni Hàji, Pa!lithithiyoda, 

Kltan, Lakshadweep 

	

" 	 •.•,' . 

(By Ab,cte: Ms.Daisy I Darnel) 
' 

.1 	 Versus 
S - S 	 - 

Applicants 
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1. 	The Administrator 
Union Territory of Lakshad weep 
Kavarathj-682 555. 

2 	The Chairperson 
V.1 H age (Dweep) Panchayath 
icilta.682. 558 

3 	1 he Employment Officer 
Ka'%'ärathi, L.kshadweep-682 555 

Director of Panchayath 
Department of Panchayath 
Kavarathi— 682 555 

The Executive Officer 
\/illage (Dweep) Panchayat, Kiltan - 682 558 

 1-lorticultural Assistant 
Vi!1ae (Dweep) Panchayat, Kiltan-682 558. 	Respondents 

(By Advocte: Mr.S.Radhakrishnan-R1 ,3,4&5) 

 0AI26I2613 

 Asadulla K.C. 
Sb Yousuff 
l<.nnichetta, Kiltan Island 
UT of Lakshd:aweep-682 558 

 Kunhi.M. 
Siço. Ain 	k buoy 

i . 

Maidummel,.Kiltan Island 
558 

 
S/oMoharnme 
Koiifa!m Kiltan Island 
Jtpfakshdadweep-682 558 

 S:a1em P.r. 
S/oITIamsà 	- 

Pithenpura, Kiltan Island 
UT of Lakshdadweep-682 558 

• S  
-- 	 - 

rS 
. " ii 	CeckP. P. • 

/o bhan'dan 
' Pihuia Kiltan Island 

jdaihdadweep-682 558 

-5 

) 	 •.. 	S  
S  5 , 	• -,,• 

_.\ _/ 	• 	 S 	 S 
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6. 	KunhiK.P. 
S/oPukoya 
Kattâmpally, Kiltan Island 
UTof Lakshqalweep-682 558 

7 	Abdul Kasini P V.  
S, O. N1uneer 
1 ) ntàh-ive1i,.Kiltan Island 
UT ôf1-akshdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

1. 	Uiipn Territory.of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2 	1 he Dh'&ctor of Panchayath 
Uni.pn Territory of Lakshadweep 
J(ávrTh,i lsland-682 555 

The Chairperson 
Villae (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

4. 	The Executive Officer 
illae, ('eep) Panchayath 

Iiltan island, Union Territory ofLakshadweep-682 558 

5 	The Environment Warden 
Dpartment of Enviionment and Forest 
Zonal Office, Kiltan Island 
Union 1 ci ntoiy of Lakshadweep-682 558 	 Respondents 

(By Advocate 	(MrS Radhakiishnan (Rl,2,4 & 5) 

6. 	OA13712013H;. 

I. 	Jalaludheen K.K. 
SP/o Shaik Poovalap 
Poovalap 1-ue, Kiltan Island, 
UT of L416hady'ecp-682 558. 

QQil Isi 	Cl-I 

/ 	 5hi)od, Kittan Island, 
I 	O1Lakshadweep-682 558. 

* 	 U 
\ 	I 

/ 



7 

I 3. 	IbrathulláT.K. 
S/Ø A1med 
rhn,kaHouse, Ki itan Is land, 
u'tr bgLakshaweep-682 558. 

Amerali A.P. 
S/O Syed Mohammed 
Arakalapura House, Kiltan Island, 
UT oILakshadweep-682 558. 

Ismail T 
Sio Yusuf 
Tholiyoda I-louse, Kilan Island, 
UT of'Lakshadweep-682 558. 

Syed.Moharnmed Koya K.P. 
Sib Mohaminçd 
Kanjipurà HOuse, Kiltan Island, 
WT of LakshadWeep-682 558. 

Kasinikoya C.H. 
Sio Muthukoya 
Amrnipi.ira I-louse, Kiltan Island, 
UofI..akshdweep-682 558. Applicants 

(By Adyocate: Jvlr.Shabu Sreedharan) 

Versus 
0 

I. 	1db tidry of Lakshadweep represented by 
th Adhihistiator, Kavarathi Island-682 555 

The irector o f Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The çii'pn 
Village.(we) Panchayath 

ilti .sarrd,iUn ion Territory of Lakshadweep-682 558 

Theciiti!Officer 
Vi ll'e °(*eè) Pan chayath 
Kiltai Iland;Uhion Territory of Lakshadweep-682 558 

'H 

Assisi'Fngineer 
'"Flectiical Sub Division 

Kiltan Island 
Unin Teiiitoiy of Lakshadweep-682 558 	 Respondents 
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(By Advocate: MSkadhakrishnan (R1,2,4 & 5) 

	

7. 	OA 181/2O13. 

	

1. 	Sadakathulla.A, age 38 
Sb Kunhi, Ahammed 
Ajnad House:, Kiltan Island 
La k s Ii ad We e p. 

	

2, 	Nira.rui1aP.T.,age26 
Sb Kunhi 
Pall iFiithiyodà House, Kiltan Island 
Lakshadweep. 

(By Advocate: Ms.Daisy I. Daniel) 

Applicants 

. 

Versus 

1. 

 

The Administrator 
i4rkion Territory of Lakshadweep 
Kávai'athi-682 555. 

Respondents 

P.P. l-iavvab, W/o. Abdul Salam 
Labourer, Agriciiturai Department, 
Agati Island, Rsiding at Pallipurarn 
Up'qii1Tri'itbt, of Lakshadweep, 
Agàisiài41.i 

Mi rK  Jaju Babu) 
•.-' 	MNIS1 	' 

/ 	 Versus 

[irector of Agriculture 

	

j 	Tei'rit6ry of Lakshadweep 

MBE\'' 
1Kai'atti Isl n1 - 682 555. 

Thé Chairperson 
\/i11ag(Dweep) Panchayath 
Kilt-682 558  

0i'11ânchayat 
Qepart'intof Panchayath 
Ka\J'athi-632 558. 

(By Advocate: Mr.S.Ràdhakrishnan (RI & 3) 

8. 	O. No. 212/2013 

Ho use, 

Applicant 



9 

0 2.The Administrator 
IJnon TerritorS' of Lakshad weep 
Kavaratti ISland. - 682 555. 

(By Advocate Mr S Radhakiishnan) 

9 	0A266/2013 

1. 	SaftAli. .iK.. 
Kuriyathiyocla House, 
Kiltan Island. 

2, 	C.P. Firoz 
Chemmanam Paul House 
Kalpeni Island. 

K.R. Cheriyakoya 
Karuppathaura House, 
Kalpeni Island. 

KI.C. Jaffer 
Paickipura House 
Kalpeni Island. 

I-Iaba. A 
Alikorrie House 
K .i 	Island. 

A.P. Naseema 
Aynapvra 1-louse, 
Kavaraft1i I.slad. 

(By A/ocaMrK.B.  Gangesh) 

'I 
Yersus 

FhAdminii:ator, 
Adiiriistrati 	of the Union Territory 

fLaksFiadweep, Kavarathi - 682 555. 
The Director (Services) 
Administration of the Union Territory 
ol Lakshadwèp (Secretariat), 
Kavaratti - 682 555. 

ThphiirnprtfFnvirnnrnpnt of Fnresic 

y of Lakshadweep, 
: 

¼) 
Z  

: 	/ 	. 	.. •• 
7 

Respondents 

Applicants 

Respondents 
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I 
(By Advocate: Mr. S. Radhakrishnan) 

10. 	O.A:No.26812013 

M Nooiul Ameen 
Sb K C Sayed Mohammed 
Mu!ayam House, Agatti Island 
UhionTert. i'töry, Lakshadweep. 

2. 	B.M. Mansooi 
S/a. Late A.0 Mohammed Jalaluddin 
Bharkath Manzil 
Agati Island, Union Territory 
Lakshadweep. 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

The Administrator, 
UnionTerritor of Lakshadweep, 
Kavarathj - 682 555. 

The Director of Panchayath, 
Department of Panchayath 
Kavarani - 682 555. 

Directdr of Sience and Technology 
and Environnient, 
i;fecr 	Lakshadweep 

Kaväithj..-:6'82 :5 55. 

Director (Labour & Employment) 
Kavarathi - 682 555. 

Special Officer 
ViIlage (Dwee P.arichayat, Agatti) - 682 558 

• (By Advcätc: Mr. S. Radhaishnan) 

	

H. 	OA.269/2013 

Ahamnied BasheerA,C., age 32 
S/a T.Youjijs  

Island, 

	

5------ 	
-'r.*'S,.• Laks1ad'e, • 

•- 	 '. 	 ". 

. 	 -.. 	
. 

(By Acat Mi Grashious Kuiiakose) 

1 

• :." 	I 

Applicants 

Respondents 

Applicant 



The Employment Officer 
Kavärathi, Lakshadweep-682 555. 

Director of Panchayath 
Department of Panchayath 
Kavarathi -682 555 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan 7 682 558 

Hortici1tural Assistant 
Village (Dweep) Panchayat, 
Kiltan-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,3 & 6) 

12. 

Hamedd ae 26 
D/o S a idMuharnme  
Nambiham, House, Kihan Island 
Lakshadweep 

C) 

(By Advocate: Mr.Grashious Kuriakose, Sr.) 

• 	 Versus 

• 	1. 	The  Administor 
'UT fLakshaaweep, Kavarathi-682 555. 

2. 	Dieiypf'PäiiOhayath 
-- Depiënt 'df Panchayath 

TT 
th 555 

(L Z 
Ikcutive Officer 

(IV l!atge (Dweep) Panchayath, Kiltan-682 558 
4.) 	 J 

k 

/ 
/ 

Respondents 

Applicant 



(1 

12 

4 	Chaiipei son 
Village (Dweep) Panchayath, 
Kiltan-6$2 558 	 Respondents 

(By Advocate Mr S Ijadhakrishnan - R1-3) 

13 	OA 281/2013 

IahaP 
SoSayid V.K. 
Va! lOrnkadiyo4d 
Kiltan Island, lLakshadweep 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vil.s House 
Chetlt. 	 Applicants 

(By Advobate: Mrrashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

1 he Administiator 
UT ofLakshadweep, Kavaiathi-682 555 

2. 	Dirétor 
Sci.nce& Tchnology 
Chptlat-682:556 

3 	Diictor of Panchayath 
Ruial Development Department of Panchayath 
(hetlat7682 56 

4Chaupetson 
Village (Dweep) Panchayath 
Chetlat-62 55 

S 	Addl Sub Divisional Officei 
Ch1ãt6.8256. 

6. 	Jilinior Scientific Officer 
Chetlat-682. 55. 

7 	Accounts OCficei 
Secictariat, Ka'vaiathi 682 555 	 Respondents 

-(-Iy'kd4qcate Mr SiRadhaki ishnan-R 1-3 & 5-7) 
I 	." 	r•• 	 : 

..-14. 	299/2 O11 
/ * 7 I 

1;3 

)1~ 14 

 

. 



A.K.Sajeed 	• 
Akkara ,I-Ious 
Kalprii Jslançt 

 
Poodyem House 
Kalpeni Island. 

AT. Ahadabi 
Athanarn Thottam House 
Kalpeni Island. 

P.P. Sulaikh.a 
Puthiya Pandaraiii I-louse 
Kalpeni Island. 

C.P. Noorjehari 
Chenianam Pl1i House 
Kleni Island. 

6 	AK. Beebi 
Arakka1r 1-lOuse 
laleni Island. 

7. 	M.P. Mohammed 
Mulljpura House 
1alpeni Islatid. 	 Applicants 

(By Advocte Mr 1< B Gangesh) 

Versus 

I. 	ThêAdrnfriistiator, 
Adninisti.tiohof the Union Territory 
of Lakshadwep, Kavarathi - 682 555. 

TheDirector(Services) 
Administratiop of the Union Territory 

Lakshadwp, (Secretariat), 
IKavaraiti - 682 555. 

i;tiinO;Agriculture 
of Lakshadweep, 

'àvarathi-r-682 555 
d i .  by its Ditector. 	 Respondents 

{(1y Adthcat: Mr. S. Radhakrishnan) 

I 

I 
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15. 0A300/2013 

B.K oya, age 42, 
S/o Bammad, Bilutheth House 
Andrott island. 

B.Ahammed, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Mohammed Basheer, age. 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island. 

P.P.I-lassan, age 41, 
S/o Saieed Bukari M.P.,Pandathpura House, 
Androti. Island. 

. M.P.Pookunhi, age 50 
S/o IKhader, Matharapura House, 
Androu Island. 

M.Bampathi, age 50, 
S/o A sai nar, Kakkett House, 
Andrott Island. 

C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chettathada I -louse, 
Andron island. 

K.P.Mohammed Yaseen, age 33, 
S/o Nallakoya, Kattupra 1-louse, 
Andron Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi, Koya., Thattampokkada House, 
Andrott Island. 

13.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

11 . 	P,P.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

vrk,JA 	Jamal, age 48, 
Aliyathaia House, 

I 
JF/ 

*1 

"••i___ ..4'1., 
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A.Moharnmed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
Dbo Buhari, Lavanakkal I-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott. Island. 

K.Subaida, age 39 years 
.Dbo Kidave, Kunnashada, 
Andrott island. 

A.Kunhi Seethi, age 51, 
S/o UkiKas, Aliyathara, 
Andron Island. 

T.B.Moharnmed Hussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island, 

P.N.l-Iakeem, age 48, 
•Sbo Siddique, Pudiya Nalam, 
Andrott Island, 

K.K.Kunhibi, age 52, 
S/o Yousaf, Kornalam Kattu, 
Andrott Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed N4urshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Androit Island. 

	

23, 	lK.C.Mohamrned 1-lussain, age 39, 
Sb. Sayeed Ismail, Kannichetta, 

	

,. 	Andrott Island. 

24 ,,P Pklamza,  age 34, 

J.Koyal.<iclave M P , Pandathpura 
Andiott Island 



S 
M.P.Khaleel, age 37, 
S/o Assainar, Matharapura House, 
Andrott Island. 

P.P.Hassan,age4l, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thaju.nnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathummabi, age 37, 
D/o YousafT., Lavanakkal House, 
Andrott Island. 

l-1,K.Hussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Andrott Island. 

M.P.Mohammed Rafeek, age 31, 
S/o Koyamma, Kunnarn alam House, 
Andrott Island. 

K.Moharnrned Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyarnrnada House, Andrott Island. 

K.Moharnmed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott island. 

K.K.Moharnmed Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadarnali House, 
Andron Island. 

A.thheed Khan, age 39, 
S/o Sayeed Ismail, Aliyathara House, 
Anchott Island 

35 	K Abdul Salam, age 33, 
S/o Muthukoya, Kannathinmiada House, 
Andrott Island. 

• 36. . K.Anwar Hussain,age 31 
SJ6Kova V. Kerakkada House, 
':\iid'i:o.it Island. 

•1 	-- .. 	/ 
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P.Mohamrned Rafee, age 25, 
S/o Mullakoya, Pachanal. House, 
Andrott island. 

T,M.Mohammed AIiyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed AC., Karakunnel House, 
Androti Island. 

Ubadul1a, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott island. 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Androu Island. 

M.M.Sayeed 1-lussain, age 27, 
'Sbo Sayeed Koya, Moosankakkad. House, 
Andrott island. 

M.C.Harnrnedathbi, age 37, 
Dbo You saf Mylachetta i-louse, 
AndrOtt Island. 

Doulathabi, age 33, 
D/o Kidave, Lavanakkal House, 
Andrott Island. 

Guhar Madeena Beegum, age 37, 
Dbof\4ohammed B, Aliyathara House, 
Andrdti. Island. 

KJJookunhi Koya, age 36, 
S/oYcoob, Kolikkatt House, 
Andrott Island. 

i.Dervesh Mohammed, age 36, 
S/o Sayeed Mohammed, I achashada House, 

I 	 Androti Island, 
VIM  

Mr.K.B.Gangesh) 

, 
! 	

r 	 Versus 
* 

App! icants 
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The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshadweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

Village (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada I-louse, Androth. 

Mohammed Shamsheer M.K. 
Sb0.138thesha U.P. 
Vlayamkkada I-louse, Androth. 

Mohammed Asker 
S/o Seethi 
Aliyathara 1-louse, Androth. 

Nouhakhan M.K, 
SboSued Koya 
\4yaiTIkakkada I-louse, Androth 

Nhpmed Kasim P.P. 
Sbo.Kidave, Palathupra I-louse, Androth 

Abdtil Akbar 
Sb 	ubair 
Pandath Puthiya Pura I-louse, Androth 

II. 	i\4ujeeb Rahman 
S4o Ibrahim 

_...-Aliyathara 1-louse, Androth 
\:7N 

.. r' l2' 	SajK.l'. 
itim Koya 

I 	'iiathi I-louse, Androth 
:. 	• 

, 

N. 
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Mohammed Hassan 
S/o.TKunhi Koya 
Ayenarnada House, Androth 

Mohammed Abdusalarn T 
S/o Abusala 
Thechèri House, Androth 

Muhammed RaE 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamma 
S/o PKKidave 
Palathupura House, Androth 

Muhammed Khaleel 
S/o Abdulla 
A1iyahara House, Androth 

Muhammed Basheer C.P. 
S/a Abdul Khader 

herikkaI Puthiyapura House, 
An droth. 

(By AdvoQate 	Mr S Radhakrishnan - Ri -4) 
(Ms Rekha Vasudevan (R5-19) 

Respondents 

7 	---.i.\ 

1 	' 	
. 



16 0A301/2013 	 I 
Auakoya T.V, age 44 
Sb Koya Thankgal'T, 
Thai1atfi Va!iyakkattu 
Andoth 1 n d .  

Sayced JKôa,."age 43 
S/a Ko,ya'Kide',A1iyãthara House, 
Androth Island. 

Mohammed, ae 54 
S/o Shaban, Biriyammada House 
A n d ro th. Island. 

'. Yoysai,.age6O 
S/a Ahammed, Kandalath House, 
Andi'oth Island. 

5 	MujecL Rehman, age 35 
S/a 

th  
Koya, Karchetta House, 

Andio Island 

6 	Abdul Nasar, age 38 
S/oNaIla Koya, Kunnashada House, 
Aidroth Islad.'. 

 Mohammed I3aheer, age 37 
S/a Yacoob, .1fliyathara I-lOuse, 
Androth Islàhd. 

 ViP. 	35 
Sb 	SayeKo,ia, Pandath Puthiyapura House 
And j'oth islatid: 

.9. Iook 	ag 	4 

~;nOc l

mrna, Mayarnpokada House, 
roth IsIan. 

10. 
.14 

Nou'!Lage43 
S/a. Koyania 'Kpya, Thacheri House, 
tcndroih JsIaid. 

Asi(, age 37 
kH/ SI.Seethi.I hcheri Moosathada House, 

AáiothIsland 

'\i, BOAC 



12 	llassan age 30 
/Iana1udheei,. Kadiyarnmada House 

AndroiI island... 

N4ohaniiried Rféek,: ag4 I 
$b \yshoimabi, Bilutheth House, 
Androth 1s1and.:: 

Ja!a, age 37.. 
Sb Kunr!iseedhi.; Palathupura House, 
Androth Island. 

 Farook,.age 49.. 
S/o:K.oyamina, Pochalarn House, 
Adioth Island 

 Abdul Hassan, age 51 
$Yb.Aduhaer, Karachetta House, 
*rO'h.I.s1ani.... 

 Koya,age 48 .. 

$/p Sayeed Mohammed, Thacheri Moosathada House, 
A,ndibth Island. 

 I3asbeer, agé7 
J,.idäve:; Mpdampura House, 

Androlh Island. 

19 Nltihammcd HLissain, age 42 
S/o Iamced, .Pzhikkem Pura House, 
Aidrth islai. 

20 Iabbai, age 39 
Sb' N1la Koy.Kunnashada House 
AhcfrOth I .1and. 

 Mohamnied. Laüd den, age 33 
lb Säecd Mohammed, Neelathupura House 
id.roh 'Is1adi. 

 Habaed, age 
D Sayced M,pharn 	ed, .Kunhali House, 

id: 	. 	. 

I Jud ae 33 
oKidav, Poodarnkakkada House 

jndThth Island / 
24 1 aicadi3eebi,  age 46 

/ 



Sb 	SiddeequPuthiyana1akam House, 
Andi oth Island 

25 Indcen, age 60 
S/o A harnnied, Kandalath House, 
Andioth Island 

26. Mohammel Sàl.eem, ageA2 
S/o ,  Sayeed Mohammed,4 Kunnashada House, 
Andi oth Island 

27 Gafooi,age4l 
Sb 	ihangu Koya, Pentamveli House, 
Androth Island: 	: 

 Siddeequeage.43 
S/O K idave, Modiyothada I-louse, 
Androth Island 

 Shanavas, agd 33 
S/c) Kunlii Koya., Pochalam House, 
Androth Island. 

30 Pookunhi, age SOn 
Sb 	Kidav, Aliyathara I-louse, 
Andioth Island 

31 Kaleelge3 
Sb 	Buhari, Asanakai House 
Andioth Islahi 

 Ii'lys,age36 
/oHamza Kdya, Aliyathara House, 

Androth lslaiid. 

 Mohammed Basheer, age 39 
Sb 	$ayced Mohammed, Aliyathaia House, 
Andi oth Is]and 

34 Mohanned1fi, age 33 
Sb 	Saycéd Jithi, Aliyathara House, 

oit  
34 	 ?- 	 •'•& 4,4ndioth Island 

/ 	
/ 	 I 

—Der Koy, age 46 
-Kadei, Mathaiapura House, 

4 c NpkirIsland 

I 
,1. 

0 

El 



• H 
36 Mohammed Saleern, age 33 

Sb Koyamma, Kannipura I-louse, 
Andioth Island 

37 	Shamuddcen, age 33 
S/Abd1 IKadei, Belichetta House, 
Androth Ilähd; 

38 	Kunhiscethi, age 47 
Sb Ahoo Sala, Lavanakkal House, 
And:roth. Island.: 

acoob, age 4 
S/o Sainddee•n K.unnashada House, 
Androh Is1ard. 

Abdul :Jabba  age 38 .  
Sb Sayeed Mohammed, Kannichetta House, 
Aridroth. Island. 

is 
	

J 5anial. age 41 
Sc,Sayecd, Bukari, Bidumlattu Bilutheth House, 

uada, age 1. 
SaepcBdkari, Thacheri Biyyada,. 

Ankhh Island.. 

Sajinaui age 29 
DboNaI lakoyâ, Lavanakkal House, 
Androth Island. 

Shia6as Rc6gum, age 28 
D/Q J 151 ilof a, Lavanakkal House, 

ndidt Island. 

'i'adI,han, age 32 
SI. Po1pkunbiftahmath Villa, 
Aç1 	Ilanf 

Niiud deh:P.P.T, age 33 
sIcN.sa,chodath House, 
1nUrom isianu. 

'Iql3caI, iige4 
, S/dYousaf tandararn House, 

: 	Adroth Islaid. 

47 

I" 	 -- 



I Hassan, age 39: 
Sb Sayced Bukari, Matharapura House, 
Androth Islarki.', 

Mohammed' Sa1eem,'a,e 38 
S/b Yousaf, Thai1athFIouse, 

=&MbsifiataSO. 	 , aige 36 
S/o,  i.ji ,00t("oy..a,, , Negqnnia.d.a House, 
Androth Island. 

Koyaage36 
S/o Atakoya, Mathil House, 
Androth Island. 

KamiLage4l 
Sb M uthu Koya, Palathupura I-louse, 
Androth Island. 

Ai 	e,30 
S/o'SceThi Kôa, Lavanakkal House, 
Aidrbh Is 1 44 

Sakaria, 	2 
S/O Mutbukoya, B i lutheth House, 
Andoth Island. 

Sdlih,'ag937 
S/o Kunikoyd,Aynarnada. House, 
Aidrpth Island. 

aahn- thui1 	ge39 
d Sidec ; Bi1ütheth House, 

And1oh I slançl. 

Maméd1am Naser, age 40 
S/0 Sayee&Mhamrned,  PaIliyet House, 
Adroth Islad. 

Sayeed Mohammed, age 42 
S/olimi, .Ahadapurakattu House 

Al;-11  

	

'c 	TT r,Afldroth island. 
OMVI\ 

	

*/ 	9.r+lussain, age 29 
Lo'lo(?1Wya ,,1 Kunnashada House 

th I sIan 

''i E3EC1 



. 60 Habeebu Rahman, age 28 
Sb 	Sayeed Mohammed, Kunnel House 
Andioth Island 

61. Rasheed, age 33 
Sb 	Koya 1eákkada House 
Andioth island 

62 Chei iya Koya, age 32 
S/o Aboo Sa1ähPerumpal1i House 
Androth Island.. 

63. Mujeeb Rehman, age 37 
S/oSayeed. Buhari, Karakunnel House 
Androth Island. 

.64. Nbufèl K, age 33 
StQ14.attaya Koya, Cheiiyadarn House 
Andioth Island 

65 amad, 	ge 45 
S/o Koyamma, Kai akkada House 
Andi oth Island 

66 Shamsu Shumoos, age 34 
Sb 	Cher.iyakô. M., Pentamvilapura House 
Androth land. 

67 MoharnmedAbdu1 Naser, age 308 
S/o, Jalee! NI 	Kottiathattu House 
Andioth Islnc 

68 Mohainnd 1hahul la, age 33 
SbPE ! Koyamakoya, Nallal House 
Andioth Is1ad 

69 IiahulIah, kge 30 
Sb 	IKunhisethi, Perumpalli 1-louse 
Anlrothfsla.hd.. 

70. iiy:s 	a.ge9; 
Sb 	Shaik Koya P S , Pentambelipuia 1-louse 

' 

/ 	 tg 31 
/ 	piiaav P Pandathu Lavenakkan House 

f> Tikik- 

"k.: 
••. 

.\ 	: 	 "..• 	
. •. 	. .... H' 



2. 

	

72 	Rahmat, age 42 
:S/o Pookutty lvi , Mathil I-louse 
Andioth Island 

	

73 	Mohimmcd Hassan, age 37 
S/oSayeed, I\4Oha.1TrncdyAchammada 1-louse 
Andi oth Island 

	

74 	Shamsudeen,'age 32 
S/ô Muthuóya K.,NeJlai House 
Androth Island. 

Mohanifted Naseer, age 28 
S/o.Muharnmed, Pentamvelipura House 
Androth Island. 

Rau lath Beegum, age 29 
Sb Thangakôya, Arathupura House 
Androth Island. 

F at ha hu d d eeh, age 38 
5/0 Kidav bUJK., Makket 1-louse 
Andi oth Island 

1 	H 

	

78 	Baclaiul Munei, age 32 
Sb i\bdul Kh4deI, Moodampuia House 
Andoth Islayid 

	

79 	Mohamned Mstafa, age 33 
S/Q A hammad i.ya, Jabalpui a 1-louse 
Andi nib Island 

80 Mohammed Kasim, age 47 
Sb Kidave1\/K , Makket House 
Andi oth Islaiid 

	

81 	MohaiedAboosaIih, age 40 
S/n Syecd Mohammed, Bilutheth House 
Andioth Island 

Kunhisecthi, age 47 

	

\4J 	
qYousa1, Methaiapuiakatte I-louse 

	

--- 	iioth ls1aid 
C 

	

83 	Flaii Koya, age 42 
S/ A)immcd Makkett 1-louse 
411 Jyoth 1s 



2,7 

 Attakoya, ag 	49 
Sb 	.Yäcb.ob, iI.iyathara House 

drhth Is1ah'I. .. 

 IKhalee:.;age 49. 	.. . 
Sic Sayed,. C1erikka1 Puthiyapura House 
j\cdfcthiSJán d.  

 1 athahu1I:, age 34 
S/o Sayèed MOIarnmed,1Pa1!iyett House 
Androth Island. 

 Basheer, age. 55 
Thacheri Moôsathara 
Androth Island. 

 N/1ohanrned Farook, age 33 
S/o Nal1akayaç.L., Tharampalli Makket House 
Ahdroth kianci. 

.89. Abôoà1ih a31 
/0 .SI:ai1(jKoá, Moosakada House 

Andrqh, Island. 

90 Salccrn,age3l 
S/b, Se.ethi ,:Krakunne1 House 
Andoth. I.slai1 

91, M)hammed Kasim, age 33 
/o.Sd.N'harnmed P.C., Pathada House 

Andiotii island 

92 eii 	1°H 	age 44 
SiO.Kdayc FY:Thavanakkal House 

nchoth Island 
ir 

93 Mohammed hjssain, age 4 
S/b Sayd:Ithai1, Kandalath House 
AndrQth.Ts1drL 	. 

Sabir Khan, age 	3 
,'•' 	THSY I oyanmakoya, "Thattarnpokkada House" 

N. nroth Islaid. 

95 
H- 	 .. 	 ,. . 

j i4asan, age 43 
//Sye d Bukari, Podamkakkada House 

Mdidth island 



Iz 

96 	Akbai C , age 33 
/o Aflakoya 1K , Edayakkal I-louse 

And i'oth !is1ai 

97 	4'bdul \7ahab, age 33 
/o arga 1 oa P Kunchali House 

Andioth Island 

Mbhari1md Musthafa, lage 42 
fdayakkal House 
Androth Island. 

Navas age 25 
Sb FIussaip,j'hahira Manzi I 
Adoth Island. 

00 Shanavas, ag 33 
S/o Shaiafudcen, MaUiil 1-louse 
1AncjI')th JsinA 

101. 	1.1asan,a 
S/n Sethi M, Lavanakal House 
Androth kiand.:. 

1 02.M:nhammed .Basheer, age 42 
Sb Yous1, Ne! La! House 
Andioth Island 

103 Sha'nsudei,dge 36 
Sb Naila Koya, Kunnashada 1-louse 
Arcioth Island 

104 Zainul Abid, age 26 
Sb Kidave K, Palliat I-louse 
Androth 1s1ard. 

105. Muthu Koya age 39 
S/a Kunhi.$et i, Makkette 
Andioth Island 

Mohamncd Mukhbeel, age 30 

* 	 \ 'Ob, 	 Kerakkada House 
Adioth 1s1an 

' 	 age 27 
- •1' •••--'--- 	,-1 	. 	I. o Koya Kiclave M P , Pandathupuia 1-louse 

Andioth Island 

I 
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109 

110 	Jalal,l age 49 
S/o Yousaf P , Moodarnpuia House 
Andioth Island 

111 Kidavu age 55 
S/,o Indeen M , Biriyammada House 
Andioth Island 

Kidavu, age 59 
S/o lijab, Mekkat House 
Androth Island. 

Mohammed Salahudheen, age 26 
S/o Koya T.P., Kandeth House 
Andoth Island. 

MoharnedShakeer, age 22 
Sb Kuihisethi, Makket House 
And'oth Is1ind. 

MohaieA1thaf, age 24 
S/c) Jamal, Mayompokkada House 
Androth Island. 

Abdul Gafooi' age 28 
S/c) N11akoya 'F,, Bappathiyoda House 
Andrcth 1sland. 

Mohammed Yathiya Khan, age 23 



120 ZainulAbid,age4l 
Sb 	Assainai N P , Kandalath House, 
Andioth Island 

121 Mohammed, ge 50 
Sb 	Abdul Khader, Kaval Chefla House, 
Andioth Island 

122 Abu Nasii, age 36 
Sb 	Siddique, Kunnahada House, 
Androth Island 

 Mohammed Aboo Salih, age 37 
Sbo Musthafa, Ammelarn House, 
A n d roth Island. 

 Ko'a,age.37 
S/o Sayeecl Mohammed, Lavanakkal House, 
Ahdr,oth1slancL 

 Iylohamhied Rafeek c.P., age 38 
oSayed,, Cherikkal Puthiyapurarn 

Andioth Island 

 ohaed Rafdek, age 40 M 	mm 
SIQ Ukkas, J3i1utheth House, 
Andioth Island 

127 Mukbcel , age 128 
Sb 	Majeed L , Perumpalli House, 
Andioth Island 

128 Raslieed Khan, age 33 
Sb 	Kidve A , Biyyadachetta House, 
Andoth Island 

129 

i I 	 I 

Mohânried Fook, age 31 
SIt;qKdnnei House, 

':dith 1sd. 

130. aahhthu1lah,age 31 
S/o Koya.rnmaK.P., Bappathiyoda House, 
kndroth Islahd. 

131 	IohamedKasirn,age30 rn  
SI.N1a1lakQya, içennashada House, 

Androth isiara 



132. 

• 	133. 

 

 

• 	136. 

 

 

 

• 	140. 

141. 

.k'f 	
•IL 	 \ 

',,.. 	 . */. 
of 

I 

Mohammed Faa1, age 38 	• . 
S./o.  Kièlave M. P., Kandalath House, 
Androth Is1arid 	. 

Mo1iaimed bu1 for T M , age 38 
Sb IUakoya, Tharar 	11'y Makket House, 
Andioth Island 

.1 	
:•• 

• 

Janl;.;age 5 7 S  • 
S/oKidave, Poovadakkattu House, 
Androth Island. 

Mohammed Saleem, age .31 
S!o .Hàsslan Kunni, Key iyoda House, 
Androth Island. 	. 

Koyamma, ae 
5/0 Aboo Salch, Kavaichetta House, 
Andoth Jsland; 

Maihul1age 3 
Sb 	oyamma,Karachetta House, 

.oth Iland. 

AbdulAzcez Khan, age 4,1 
S/o.Mohammecl, Birayammada House, 
And oth Island. 

Sham$udddecr, age 32 
S/oS ideqiie MiT) ., .Pazhäyakamkattu House, 
Arc'cLh Islahd. 	• 	 I 

UT  age 33 
Si Jy thoya, Ammelam House, 

• 

Na1fk6ya, ae50 
S/O ,hamed I.O., Matharapura House, 
Ahdoth Iland. 

I -Iiza Ko)ia, age 43 	• 
to ;lidave. BAliyathara House, 

Ilind.. 

S 	 • 

s'sgi5 age28 
j. Ammelam House, 

ma; 
I I 	I f  

AM 	iY A 
-rtr' 	............• I 	:..... 



144 Sayeed i  Ismai1,age  58 
Sb Abdulla P P, Pdamkakkada House, 
Andibth Ls1arid 

	

I 	I 

145 Amjath' Kha'n, age 28 
Sb Buniyarn in, Ammelarn House, 
Andioth Island 

Mammed !qb1, ag.8 
Sb Nallakoy.a,, Ieruthpa11y House, 
Androth Island. 

Pookunni, age. 56 
5/0 .Yousaf1-Iji .Bappathiyoda House, 
Andioth1slard 

148 Mohahined Iasheei, age 38 
bo Kidavc A , Mayarnpokkada House, 

Andi oth Island 

	

149. Chriakoya 	36 
Sb lKunnikpyä 1?., Thacheri House, 
Andrbth Island . ... 

150.. Naséemudhee K.S.P., age 28 
'bo Abdul l<Ii :a.,d,`er T, Katachetta Saiornrnapura House, 
Andioth Island 

151 Abd Kyoon, age 41 
S3 Sayed Buhri M , Kunchali House, 
'\ndioh 1slaril 

152.Liyabdi ahman, age 31 
S/a Kunnikoya M P , Chekummada House, 
And,roth Island 

153 

154 

/ 	is  

/ 	15.; 

/ 

. 5  

. 5.-  

Kunhihi , ac 46 
Sb Kadei 	I-1 ,Peurnpa1li ouse, 
Andioth Island 

IThthurnmai, ge 52 
. /pKoS'dmItnkoya Kolikkattu 
Andioth slarid 

5.... 	 ;. 	I 

aiiyijiIah, ae25 
)/b I Imsa Kbya, Aliyathara I-louse, 
i1i:Qth 1iaiid ?: 	. . 	: 	. 

Naduvilkam House, 



:33 

Scethi, ago 69 
Sb Assaiiiai Pachanal House, 
Andioth Is1aid 

•. 	 . 	.: 	 I 

Sadaldathulla, age 3 
S/o Iuhaii V K,Chettapokade House, 

	

Andi oth Island 	4 

I 
l3cishei, age 40 
S/6 Sayecd K , 1unnnashada House, 
Androth I1and. 

Mohammed Kuiaishi, age 25 
S/.p.SayeedMoj-iarnrned, Karakunne! House, 
Androth 1sl.nd. 

Snaj, age 47 
S./o Kidave K.., Kunnumpura House, 
A tid roth Isind.. 

Mohammed ka, age 31 
S/o: Hamza Koya K., Pathummapura House, 
Androth Islind. 

)ainjl Ad, ae 26 
S/oN1lakoya 1K C ,Palliyat House, 
Andi oth Jsland 

Abdl Jabbai, age 35 
Sb Kunni Seethi, Makkett House, 
Andoh Island..., 

aje.d.Mohaiiiied, age 54 
S/0. Kidcivu, Poovadakkattu House, 
A 

I 
 i

:
1 d.'r oth Island 

ARabi, age $7 
D/Q OucfK P,Thacheri House, 
4ndjOt1 Isiapd 

Balkck age 37 
D/o K oyamnl la k oya  P , Thacheri House, 
Androth IsIhd; 
:\ 	

•. 	..: 
• 	..... 

4aKooh, a;4Q. 
I .. 	 .... 

Amrnelarn House, 
A i1 d.ro.t h I slab d. H 

H 

(_. 
	

• 	156. 
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Mohammeçl Rafee, age 42 
Sb Koya thnikbya, Mayampokkada House, 

Androth 1s1aid. 

Mullakoya, age 47 : 
Sb Majeed K, Lava1akkal House, 
Andioth Is1ad. 

170.Pookunhi,ag 46 Y 
Sb Kidae P. Amnlan House, 
Androth Island. 

Mohammed Kasim, age 46 
S/o Yousa.f, Bppathiyoda House, 
Androth Island:. 

Kadeeja, agel 
Dbo Kidave K., Thacheri 1-louse, 
Androth 1sbd. 

Mullabiage 
Dbo.l<icv.. Palathupura House, 
Aidroth ilahd. 

174 Maniooi Ah /yeed P p , age 25 
Sbo.M..P.FabhpIlah, Purthikkatt Puthiyapuram, 
Androh 1 sIa1d. 

pqtl 

Au A1bar Kae 25 
SioCheriyako)a, Kannathimada, 
Androth Island. 

Mbhainbdaleem, age 33 
SboSh'aikpya Kunhali House, 
Androth IsIard Applicants 

(By Advca 	I. 	BGangesh) 

1 	Versus 

1. 	The Adminir(or 
Adi'llinistratidn of the U.T of Lakshadweep 
Kavarathi 682 555 

--.nartment oAgriculture 
Kavarathi 682 555 

bDiiectoi 

I 

. 



I 

4. 

cflayats 
the 1JT of Lakshädweep 

nha'at 
rçseied by its 

Respondents EXUILVe. O ffi cer. 

(By Ad\'ocate Mi S Radhakiishnan) 

17. 0A302/2013 

	

1. 	Jaifer, age 35 
S/q Babujan, Papnethechetta House 
Amini Island. 

	

•2. 	aioou, 4g.33 
Sic 1adet, Kulandam House 
Jmiiii lsland 

Abdulla Koya, ge 50 
S/c Attako'a, Malika House 
Amini Islahd. 

Nallakoya, agQ 40 
S. /o AbdullaKoya,Puthoya K'anniyam House 
Anini Island. 

AJiM6hTujed, age 47. 
Sb 1oIarnnid, Kombarn House 

)L. 

- 'I 
Shaiafudheen age 36 

/Io .Kida'elotechetta House 
Amini lslahd. 

JbbarP.C,age36 
S/o . Cheriya 1(o)/a, Purakkachetta House 
Aiiiini island. 

Yb afae 36 
S'o laIè,3eliyacIiadachatta F-louse 

4 

.-----•9 	 g;3 
,/. 	 q$hikya, Mampurarn House 

Amini Island 

	

/ 	 '-.' 	 . 	 • fl' 	 : 	 •:-: 

(ByAdvoate Mt ( B Gangesh) 

1 

	

fl, 	

• 	 ' 

• 	 '-fl  

Applicants 



Versus 

'I he Administiatoi 
Administration of th6 mAjf of Lakshadweep 
IKavaiathi-682 555 

2 

	

	Diiectoi ofPanchayats 
Depaitment of Panchayats 
Adthiiitrati°o'n ofthe 1JTof Lakshadweep 
1,',a'vai'athi-682 5.55. 

3. 	District Panchayat 
A mini represented by its 
Executive Officer. 

4. 	Viflagç (Dw.eep) Panchayat. 
Amini Island represented by its 
Executive Officer. 

(By A.vqcaie:MrSI .adhakrishnan/M/S Sheriff Associates) 

18 	OA 303/2013 

Aboobaket P , age 41 
StQ. iKutthikuhi,.Pa1lam House 
Kavarathi Ts1.nd. 

2 	Vl U si Ii a ía B K , a ge 45 

/o Saycd,, B a k . ka d a  House 
Kavatathi Island 

3 	Mohaned Shdfi M , age 34 
0

.1
.-Iamzath,4 , Malika House 

Ka'aiatht fslahd I  

4 	AbdulNazA'P,age43 
S/6 Chciiyakoya K , Aynipuia I-louse 
Kavaiathi Island 

	

5. 	'aoobK.P.age41 
S/c Jidave 	Kuttipapepura House 

, rrKd1thi Island 

	

/ -/6 	Alikoya'1K, age 31 

( 	7 	Sb 13alP , 1liyam 1-louse 
1avtu athi1 Island ....................... 

/ I I 
-• 	i\ 	 ... 	II 	fl 

))) •'
r- ( 	

/ 	 I 

Re spon dents 



37 

7. 	Mujeeb Rehmän V.P.; age 34 
• 	S/o A1ikoyaC.1K.,Uthampokakada House 

Kavaratj jsand 
iZ. 

8 	1 hai1ya V P n age 43 
SId U.k1V 1 kjth'House 
Kayai-athi. Fs!dnd. : 

i\4ujeeb Rehrnan B, age 30 
Sb '1'hangako'a, Birekal 1-louse 
Kavarathi Island. 

Sajitha P., age 32 
D/o All Aradam, Poovinoda House 
Kavaraihi Island. 

BasherP.1., age 44 
S/0 Mo1rhrned Pallipura, Puthiya 111am House 
Ka\'arathj Islapd. 

Abd 6 LRafeekç,a9e44 
Sb A1rned Kattimniada, Kadapurathaba House 
Ia'arathi Islaril. 

SalccmA.P.a34. 
Sbo Mohammed'.C.P., Athampapepura House 
IKavarathi Island. 

Mbhmmed -1ii,ssin P.A., age 29 
Sb 	 Puthiya Alikorn I-louse 
tZZ ,avji Isinb.,. 

15 	Shajahan F K, 	35 

16 

17 

SboHaizähi,iinikad House 
1'aithi Is1aid. 

Anwar A.1., ag 39 
S/n Muthu Aypepura 
1<avarathi 1slaid. 

Basheer S. ag5 
S/n I-Iaipzath A:., $afiyabiyoda 
Jvaia1i' 1slaid 

/ 

p.bbi1&, Melillarn 
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19 	1-larnzath, age 27 
Sb Uman I-lap, Aynepura 
Kivaiathi Island 

I 	 I 

20 	Mujecb Rehrnan, ag 38 
S/o I lamzath A I , Safyabiyoda 
Kavarathi 1s1ah. 

Manikfan K.P., age 30 
S/o Abdulia A, Kuttita.ppura 
Agafli I1and. 	. 

llidayahu11a S.M., age 36 
S/o.Ji.ayhza.tb, BJ<, Subaida Manzil 
Kavat athi Ilsiand 

23 	Ansai PP,age3l 
S/6 Chcnya Koya K P , Pakichipuia 
1'ráhirs10d. 

Suliman K,.P., age 38 
S ./o lKidav.U.P.., Kuflipàppepura 
KavaraWi 1slaid. 

YacoobCP., age 40. 
S/.o Yousifj ., Puleenakeel House 
Kavai athi' Island 

26 	NizamudnK P , age 34 
S/o Zakibh Kochiputa House 
Kavai athi s1and 

27 	Saleem V , ac 39 
Sb Hamzth Véloda House 
19vi athi Island 

28. 	Attaloya :B.,agd.41 
$bo Aboohcickei M I, Bit ekal 1-louse 
Kavatathi Island 

1 4 

29 	Nausha\{ , age 30 
$bo Kasim M C,1  P1alliveedu House 
K vai athi Island' 

30 	N'lohammd Iqubal K K, age 31 
House 

• 	. 
.S l'rid. 

•- 

h'  / 	.-'... 
-.•. 

. ......... Z.u\ 
.. 	............. 

1) 

I * 

* 
/ 



 

 

.3S 

Ashik Au C P ,.ge 30 
Sb Au j< , Ghendipapada 1-louse 
Kavaiathi Island 

Mohammed Rafi P , age 38 
S/b Cheiiya Koya Pallicham, Pulipinnakad House 
Kavaiathi Island 

Pookoya P P , age 48 
Sb Babujan M , Puthiyauia House 
Kiltan Islahd; . 

l-lussainali.K:P; age .33. 
S/p. Muhammd C,, Kuttithayapura House 
Kavarathi Island. 

•31. 
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37. 

Im 

Si1aimah M., ge.37 
Sb Hamzath VL, Maidanoda House 
Kàv.ara•tli Island. 

KjaFlussànC., age 37 
/.p. A•ha.nine':d Khai T.P., Chungam House 

Kaviathi Island 

jebhrnan T K , age 38 
Sb 	ikad House 
Kavaiathi IsVtnd 

'oiiedShfi K.P., age 32. 
S/c.S.aye.d.Pbo;, Kakachi.yapura I-louse 
Kavatathi fsland 

Mohammed Rafl B , age 33 
S/o AltaR iclave I' P , Beeianthoda House 
Kavaiathi Island 

I 	 L 

Sb I\1uihu 1ileenkeel House 
tt. 

• <Y 

.;. / 	. 
(.y 1 

I 

47/1 \4/1M 

Ummei K ,age 37 
/o Udaifa C 	Thekila 111am 

K'arahi island 
. 	 • 	 . 

lammed Rafeek, age 37 
/\ttai K P ,Ppkarachiyapura House 

*Kyiathi Island 

'I 



43 	Moh irim ed 1:iagc  31 

	 S 
So Kidave'i( I? , l3aiakaroda House 
Kayaiathi IsIid 

44 	Jaleel P , age 43 
Sb Auai Veloda, Po6vainmada House 
Kavatathi island 

45 	01hath,l.age33 
S/o Mohammed 1 , Amanathakepuia House 
Kavarathi Islan. . 

46, 	Sharaf'udheeh, age 24 
Sbo,AIi A., Poo'inoda House 
K a\arath i Island 

(B),  Ad\ocaie: M r. !3.Gangesh) 

Versus 

I he Administiâtoi 
AdminisUaUo of the UT of Lakshadweep 
Kavalathi-682 555 

2 	Depi tmcAt df Agi icultut e 
.0 FpfLa1<hdIweep 

a/ai'athL68, 	represented by 
its Diiectoi 

3 	Dii cctoi of Panchayats 
Dcp ii tment di Panchayats 

.:Adll:*ii,'iilgt,,! - ati",6;iiI of the UT of Lakshadweep, 
Kavaiathi-6S2 555 

4 	Distnct Panchctyat 
Kivai aihi i ci sentcd by its 
Executi'e Officei 

5 	\'illage (Dwdcp) Panchayat 
Kcivai aihi Islind iepi escnted by its 
L \cculive Officci 

(By Ad\;ocate Mi S Radhaki ishnan) 

OA31/2O13 

- ell

-.  \!. , 

a 

Teectta 1-louse 

App! icants 

Respo iid en ts 



41 

K.K.Razak, age 27 
Sb Khaerkya, Kunniyatamkakkada House 
Anini Island; 

P.'Ahraf, age 3 
S/\hàméd, Pailani House 
Amlni Island.: 

K.C.Moosa, age 44 
Si'o :Attikoya, Keelachery House 
Amini Island.. 

B.Kasmikoya, age 42 
Sbo.Chiyakoya, Balapp House 
/ mini island. 

9 	C B ttaJ<oya, age 41 
Sb Ilarpsakoya, Chnnithabelli House 
Athilad. 

10. 	RaheeiM, age 33 
5/0 Abd'illakoya, Madam House 
A m i n i 1sland. 

II. 	Pookunhi 
Sb T,C.YousaF, Noormahal I-louse 
Amini Island. 	 Applicants 

(y Advocd: f21i'.K.B.Gangesh) 

IN ._.: 	 Veisus 
f i t . 	 : 

1 
i 	r 

r " t ' 	) dninistiatin bfthe Uf ofLakshadweep 
J1aJarathi-682 55. 



'I  

2 Dii cctoi ol Panchayats 
Depanment 91 Panchayats 
Adrninisration of the UT of Lakshadweep, 
Kavaiathi-682 555 

 Diicctoi olEducation 
[)iicctoiatc o! Education 
Adm inisU ation of the W of Lakshadweep 
Kavaiathi-682 555 

 \'iflagë (Dwep) Panchat 
Amini Island represented by its 
ExuUVeOfficett 

(By Advocate Mi S Radhakrishnan) 

20. O.ANb.325/2013 

I. 4ohanmec Abdul Razak 
516. U.K. Nàll,aKoya 
AtaladaHouse 
Vnd rOtt. Is I and.: :  

2 K. Moosa 
Kandilam I louse 

Ii 

3 1 Iama Koya B 
S/O Abdu[Kadei 
I3ii iyammada I louse 
iidi'6t IsläL 

(By Advbcte M. KJ 	c3angesh) 

\/isus. 

1. Thç Administatör, 
Adminisu auon ol the Union Tei i itoly 

. .......iKavarathi— 682 555. 

2 1'he Diiectoi (Sivices) 
Administi atlQnof the Union Teiiitoiy 

IlKshad4c 	(Secietanat), 
K'aiat'ti —682 555 - 

3 Dcpai tmcnt of En\'loI nment of Foi ests 
I Uioi 	cii iti y of Lakshadweep, 

Kavaathi —682 555 

. 

Re spo n dents 

App! i can ts 

Respondents 
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(By Advocate Mr. S.Radhakrishnan) 

21. O326/201 

	

1. 	Saad T.K., age 40 
S/o Mohammed A.P., Thrinikkadu 
Kavarathi sland. 

	

2. 	Abodb.ackerl.P age 43" 
S/a hlamzath K P., Pal lipura 
Kavarathi Island. 

	

3: 	Aboobacker P.K,,, age 34 
S/o Fathahilla, Puleenakeel 
Kavarathi island. 

Jehangeer A.P.,age 32 
S/o I-lamced,Aliapura 
l(.a\'.arathi Islind. 

Shajaian 13., age 35 
Sio Kid;ave, Ia.dayi 
I<aviat1ii IsIiind. 

II I  

(By Adiodté: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the UT of Lakshadweep 
Ka'arathi-682 555. 

2.D ircéor of Pphayars 
P?ent 0 fPanchayats 
Admuitiauon 1  of the U F of Lakshadweep, 

üthi-682 555: : 	. 

3. 	Wiei 	f.Science & Technology 
Uii dii Teritoi'S' of Lakshadweep 
Kavàrathi-682 555 

Applicants 

icp1escnted by, its Diiectoi 

'ç \I lage (Dwccp) Panchayat 
KJvai athi Island i epi esented by its 
I 

 
b.c 	Of flcci 

(By Ad/ocate Mi S Radhaki ishnan) 
- : / 

Respondents 



22. OA 327/2013 

11100 k; gc 40 
Sb KunhiI<o,, Pu1ipinakkad, 
K\'aruthi 1slnd: 

Ummer Farook; ae 38 
Slb V.P,KasPiiKartho1apura, 
Kavarathi 1s1nd. 

(By Advocate: TVlr.K.B.OangeSh) 

Applints 

. 

Versus 

The Administrator 
Administration of the UT of Lakshadweep 
Kav.arathi-682 555. 

2 	Dii ccoi Of Ianchayats 
Depai Imept of Panchayats 
AdmmlSu aflofl of the UT of Lakshadwcep, 
Kavaiathi-82 55 

Deparñeni of ivironment & Forests 
Un ion fern Ioi' of 1..akhadweep 
Kavarathi-682 555 

Village (Dwçp) Panchàyat 
Kavarathi lslahd represented by its 
Lxecul.i\'c Officer. 

(By Advocair e:: Mr.S.)adhakrishnan) 

23 	QA 328120J3 

I. 	Sii iulI 	age 34 
S/p vlohmood -aji, Chendipura, 
1avarathL 

2. 	Sainul I lamecd PP., age 39 
S/u Attj K,P., Pokara Chepura 1-louse, 
Ka\'arathi, 

Mohammed iK.P., ae 35 
rr,5(o  l-!amah!.BP., Karutholapua House, 

/ 	 . 4 .\a\àla1m., c 	N 

4 1 
Pal1ai House, 

Respondents 



1] 
4.5 

Kavai athi 

S. 	 le , ag 34 

S/o Qihiipod , 	Pappadam House, 
avai athi ' 

(By Advocate Mi 13 Gaigesh) 

\/ersus 

Applicants 

The Adniiistrator 
Administration bithe UT of Lakshadweep 
Kavarathi-6$2 555. 

2. 	Di rector of Panchayats 
•Pepart,ment : ,o of Ranchayats 
Administi ation of the Ui of Lakshadweep, 
Kavarathi-682 555 

II 

3 	 ucation Di icctoi oild 
Dirètóiaté of Education, 
Ad ni 1.  n I .strat I o nI 0 fthe Union Territory 
fLakshadwèe;, Kavarathi-682 555 

4. 	Yillag (Dwei3 Panchayat 
Kivaitli k1aid .rpresnted by its 
Exccüti''e I5iTicr. 

(B\ A vocate lvii S Radhaki ishnan) 

24 	UA'32912013 

Jhahua Beetim MM, age 38, 
Wo Raum Rzced, Madeena Manzii, Kiltan 
S upei v isoi, öou Twisting Centi c Ki I tan 
Di u ict 1anc hayat, Kill an 

2. 	ShahuiHameedThK,, age 50, 
S!P:SYP..SI., 'IThouathakkara 
Stoic Kecpei Cum Cleik 
Coii iwisting entie Ki itan 
)isti id Pancha'at, Kiltan 

1•. 

3 	l K N1a7en1udcen age 33 
5/0 Syd Abduila Koya 

!eIpi Coil Twisting Ccnii e Kiltan 
DI sitibt P1ndha\ at, Kiltan 

.•• 

Respondents 

Applicants 



(By Advocate Mr P V Mohnan) 

Veisus 

I 	I ic Administiatoi 
i\dministi ation of the U'l of Lakshad\veep 
Ka\ aiathi-682 555 

2 	Dii ectoi oJ Puichayats 
Depitnei. I Pane hats 
Adhii riitratlpn of the UT of Lakshadweep, 
Kavai'athi-682 355. 

S 

3, 	The Chief Executive Officer 
Disftit Pandhaiat Unit 
Ki han, Union Territory 
of Lakshad\.veep-682 557 

(By Advocate: MrS.Radhakrishnan) 

25. OA31/2Ol3 

I lusain K C , age 34 
/o a)'ccd Mohammad A M 

KaUiyamchatta (House), Agatti Island 
ULoli akshdv/eep 
Working as C3Llal  labourer in the Department of 

cicncc & 1 echnology, Agatti, Lakshadweep 

2. 	IlyderP. 	. 

S/oSay6edj311hari 1-laji U. 
PokI\ ~lhappada (House) Agatti Island 
U I oft ikhad weep 
Woi king a casual labouiei in the Depaitment of 
Sciencc&Thchnology, Agatti, Lakshadweep 

3 	AhiAkbaiK3,age 39 
Sb I Iamza 
lKunn'biyoda 14buse, Chetlat Island 
J1 oh I akshadweep 
Woi king as ccsual la' bo .tlrer in the Depai tment of 
Scincc(S-, Têhioldgv, Agatti, Lakshadweep. 

- NamaI .Bai'kth 1K.., age 27 
t 

ir'thiyoda House), Chetlat Island 
,. .. 	k' 	•. ' 	 ., 

/ 	 , 	 l % ak stì ad wee p 

'7 0 	i4oirer in the Department of 
& Tce1noIogy, 

' [C' 

Res p0 n dents 
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Versus 

ithi-682 555. 

Chaii person 
Vi1lige ([)wécp.) Pancha'at, Agatti-682 557. 

kose, Sr. & Ms.Daisy I.Daniel) 

47 

App! icants 

3. 	Chairperson 
(illage (Dw.p) Panchayath, Chetlat Island-682 554. 

• 	4.. 	The Junioi1Scintiflc Officer 
Deartrnt iScience & Technology 
(het1at-682 554,. 

The JuniorScientific Officer,  
i5itrnent f.$pience & Technology 
Agatti-682 557. 

I)iréctor ofachayath 
Department bf Panchayath 
Kavarathi-6.2 555. 

(By Ad\ocatè: Mr.S.Radhakrishnan for Ri 4,5 & 6) 

26. 	0A ,A'S3'/24.13. 

SP1is 
si. 11/a1unii . 
sâi:1ahivaui.a,kiltan 
I;kshàdweep 

2.. 	KAzhar 
S/o.'S3'ed I3u)an 
Kuiiyathivodu,'Kthan 

OM1N!S'\ S/o.uphikoS' 

\ 	 1i'ltan 
4 

• .R Hariiaj) 

. 	• 	Versus 

Re s p0 n dents 

Appi icants 



I 	Admin;stiatdi 
Union1(?ii itibf Lakshadweep 	 I 
Kavai atti 

2 	I)uectoi of Panchayats / 
Union I cii itoiy of Lakshadweep 
Kavai atti 

3 	Sub Divisional Officei 
Kiltan Island, Union Teiritory of Lakshadweep 
K iii a id.. 

4. 	'Director, 
Sciyies, ., 1 
Ui' of Lak'hadweep,Kavarani. 	 Respondents 

(By Advèthe': Mr.SRadhakri.shnan) 

27. OA34II2Ol3 

Kassim A 
S/o.A'ttákhya P.P 
A I iyathara l-lou'se Androit 

2. 	.lalaluddinN 
/o Attkoya N. P 

Ncngummad House, Andiott 

3 	Mohammed Hassan C E 
Sb :Kdrh ikoyà "S VP 
1:dayakka!:I-ouse, Androti. 

4. 	Mohammed kafeek C.K 
S/o.Koya KC 
Chcriya Kakkanai House, Andrott 

3.MoiammcdKàmaluddjn M.K 
bo Shihabuddin Pookoya I hangal 

Mayanakkida I louse, Andrott 

6 	Mhammed 'Basheer C 
(,/ Pookova 
I dvkkal I louse, Andi ott 

Lii 1-lassan A 
OMiN/so.a1layakOya,U.K 

kIüs Andrott 

La Zz 



I 	 4.9 

8 	MuishidaBegumCN 
DIo 

 
i.e. Shainsuddin Thangal 

C hemayath 1'h1akath Andi Ott 	 App! icants 

(By Advocate Mi T 	Gangesh) i
q- 

\leisuS 

I 	I hc Administiatot 
I\dministi ation of the Urion 1 en itoly 
olLakshadweep, Kavaiatti —682 555 

Director oIPacayats 
Depadmeni. 'fPanchayats 
Alministration of the Union Territory. 
olLakshadwe.ep; Kavaratti —682 555 

PclRartmenl of EIectriciy. 
Union !'etritpr' of Lakshadweep 
Kavarathi-- 6:82555 

4 	Vi! lage (D. \p)Panchyat 
Andi oti Island iepiesented by its 
I xccutive OIi½cei - 682 552 	 Respondents 

(By Advocate Mi S Radhaki ishnan ) 

28 	OA 345/2013 

I. 	A'shomna  
I)Io 1Iamsä, Ell ;àchetta House, Agathi 

2. 	I3ecfahuni:.P.V : 
D/o Ksmi Koya, Puthanveed House, Agathi 

3 	Kadccja P K 
1)10 KQya I Isan, Punakad House, Agathi 

4 	Abu! MuthahfMK 
Sb Attakoya, 'Mayarnkakada House, Agath 

5 	Abdul Shukooi 
Sbo.I.ai.e Usâ;i 
tvIe!ai!!am Uoise, Agathi 

ON  Hidayathulla M K 
Aboobackei Koya \/ K 

iv1akkash,Iikada I louse, Agathi 

/ 	 ' I 	 I 



10. 	Nizer1K 

SIo.Kidave 
Kunni kathiyapada 1-louse, Agathi 

Sho\vkatha1i. M 
S/o.UmmerB 

aIayachbdaJT1ouse, Agathi 

Sacd Mohammed K 
/o Pooko a 13 

1\cepclI.l I 1oue, Agathi 

NaseP 
S/o.M u thaiif K 
Pathada ...louse, Agathi 

Aboobacker N.M 
/o,/\12dul Rahman F 

Nafesi Aant,iI, Agathi 

aiam.T.P 
S/C hri Koya C.P 
1 he1pithiya 111am, Agathi 

SIb.Mphamnd Koya 
1Kakkida 1-ioue, Agathi 

/\zhar C 
S/o.,Mohannd Koya T.P 
ChallaRkad 1-I6se, Agathi 

12 

I -I 
13 

14 

15 

16 

17. 

/ 	ç: -.•--• 

I 
,. 	

•/ 	 \ 

N 	: f:i.i 
iJrLt 

boobackr K 
Sayed 

Agathi 

Laiflihmad Haji K 
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e,.i\gathi 

ise, Aathi 

MUhil1ed ;a:B 
uyà 

Biya'thabiyOdaHoUse, Agathi 

Naeesa M.K 	•. 
D/d,AbdullaKoya K 
Moothamkakkada 1-louse, Agathi 

Koya P 

Pondinoda I louse Agathi 

Kas mikoya K I 
Sb Abbobackei Koya 
Kamalmalmiyoda Puthiya Illam, Agathi 

Aboobackci U P 
$bo...AlI molhaiii.iiied 
Uppai.hoda I lOuse, Agathi 

Ladaiuc1hecn V 

$boKoyassan' 
'th1da Manzgathi 

I. 
KariIuinisa ii P 
1)/c1 iviohammedS 
Bapathi'oda iioLise, Agathi 

is 

Ihdi.iibiM 
D1d.,:talQy 
lVtai i iyam Seviyoda 1-louse, Agathi 

JaIT&r. A P 
o Sa'ed Buhai i T P 

A,I ipappada I louse, Agathi 

I ahh..idheCn M P 
- 

/7 Z 	 Agathi 

/ 
f. 	- 	. 	.,, 1 • 

3.1 . 	k:?. 
Sb Muthukoya K 
. 	....... 	

_ 	A 

\ 	\ 	/ 

A / 
.7 

 

 

2'2 

23 

24 

25 

26 

27. 

28 

29 

-3 0  

c hç.ri yap ap I. i- iouse, tgtL1Lt 



- 	 . 

32 Kalid K I 
Sb 	llimsa C K 
kaapuilu 111am, Agathi 

33 Sameci 
S/ 	Majccd 
Nv'lunihii ii.hop (11) 	Agathi 

34 Sayed Mohammed L 
S/b.Ka lid P 
Ella HouseAgthi 

35. Naseer T.P 
S/o. ;MuthaU 
Tlhek.k u 11 bthiya 11 lam, Agath I 

0 bald U 
Sbo.11amzu U 
Uinmmerodaçhelta House, Agathi 

51 Mo mmcd K.T 
oAboo S 	I 

Lcd inthiihiyoda I louse, Agathi 

38 Mahamood P p 
SM . Saycd i\4ohammed 
P.iihiyapand 1ai am I-louse, Agathi 

39 	Abdullci B 1  
S../b.:Fathahlla 
lyaslmbi'.oda House, Agathi 

40. 	1 läjtr:omma i:P• 
1?2id?du:1 •kaderkoya P.0 
Fh l Lu Puth iyai I lam, Agathi 

41 	)sciaL1 K 

D/o K'hihd 13 
I liii ii kkal I Ipuse Agathi 

42 	Aslial B 
Sb Sayed Ali K 

,-43i'ashiS'ddi I-louse, Agathi 
P(1 	J1Rr '. 

	

,/ e.MIN,SS 	 I  

. 	ri/an-d 13 
4mmei C 

JIA 

tTft' 

. 



Nissamudhcén V.K 
S/o.Hamza C.K (Late) 
Vadak Kcela 111am, Agathi 

Cheriya 1(o)/a A.K 
Sio 2 Kpya P 
Alia1uin inimada 1-louse 

Mohammed A I I C.P 
So.KasmiKpya A 
Chc1alakap9da I-louse., Agathi 

$yed Mol1ai?ned K 
S/b.YduvdfA 
KuniurIipi.waiii House, Agathi. 

(By Advôcatdr Mi 1 B Gangcsh) 

Versus 

Admihisrtor 
Adiiinistratiqn of the Uiion Territory 
o[Lakshadwdep, Kàvaratti - 682 555 

Depaitmeit 6Agricu11ure 
Union Tcrr.it6i:y of Lakshadweep, Kavarathi 
Reprèsentçd byils Director - 682 555 

Diicctd of Pnchayats 

1 	 epaitmct of Panchayats 
Adminctition qi the Union Teiiitoiy 

- 	 ( 
V 	 •V 	 • 	 H 

/ 

Applicants 



4. 	Vii igc (Dwc Panchayat 
Agathi Island i.iesented by itsii ,

Lxecutivd OIfkei —682 554 

(By Advocate Mr S Radhakiishnan) 

29. oA 346/2o13 

Respondents 

I - 

. 

Ummer Farook'Shafj 
S/o.Aboosaia 
Maiikakai 1-IQuse, Arninii 

P.A Sayedaii 
S/o.Hamzakdya 
Puthiya Ashrbda House, Amini 

Pahiah [eaii 
D/.o Ahaèd, 	Malikakai House, Arnini 

Aharnedkoya' 
S(o.Koyakidavu, Surambi House, Arnini 

Viiyabi P.0 
E)/o.Anthukoya Pail iyachetta House, Amini 

I3ëbi M.P 
/iai i ipura il-louse, Kavaratti 

 
S/AtkbVadakki lapura, 
Ka'arau 

(By Avocate: M,r.K.B Gangesh) 

Versus 

i. 	ihc 	dmin i slrator 
/dminisiration ol the Union Territory 

	

-- 	.0 khdveep, Kävaratti - 682 555 

ofPanchayats 
aimnt ofPanchayats 

P 	 niUàtion olthe Union Territory 

	

[ 	)Kavaratti —682 555 

	

• 	S 	 ••4-4 	 /S• 

•'• 	 .1, 

	

\_: 	-... 	•/ 	.. 	••• 	• 
Sç) 	7 

- 

Applicants 



!t'j;t• 	 iF 	: riv , ' 	 -- 

4 	ii 	ç 

1 

	

.iI1 	H 

• 	. . ; 	. . 3 
Mi 

3 	 q4at 1 ori 
taI$adweep 

vai dhi edi by Director of Education - 682 555 
4 

4 	Yillage (Dweej) Panchayat 
Arnini 1s1nd iepresented by its 

xcutive Offlcer - 682 553 

5 	V1Iage (Dwep) 
Kavaratti Island represented by its 
Executi'e Otficei —682 555 

(By AdvocatF Mr S adhakrishnan) 

30 	Ok347/2013 I  

	

I 	
411 

1 	Suharabl p 
DIo Kunhikurthi 
Pall.ic.hm:Hue, Kavaratti Island 

2. 	MahàriioorM.F: 
,o Hamzath' [) 

Molakepura 1-louse, Kavaratti Island 
..................... 

3 	i'bQ P 
ib Mo1ia hicl. 

tJl1ikaraçi a, I.avaratti, Island 

	

I 	
I 

4 	kimna p V 
Man  

Puthiyave,du, Kavaratti Island 

aiomma K P 
Ao I bi ah 4irnkut ,  
eelakoch ictiyapuram 
a\ià.itCi1.släid 

10$ 	i 
katti.1 sland 

I  -3 Ij 

e:h.iA 
d' çe yakoya 
vappada House, Kavaatti Island 

bi Ayneputa 
)o Abdurahirnan 
y iepuia house, Kavaratti Island 

•/ 1•4:i.......:- 

Respondents 



I 

9 	Ramath 1eç'um B 
Au 

1$liyali Houtsc Ia'ari Island 

10 	SadihathVM 
[)Io Valiya Abdiiahiman 
\ladakkumelacHadam, Kavaratti Island 

11. 	J1iiyambee 1 P 
I)o Aharnmd K P 
Flottathapuia, Kavaratti Island 

12 	Bef'athumma B 
D/o Aboobackei 
Beeramthoda, Kavai atti Island 

13. Rahinth Beegum P.P 
•'?"° .Atta 1 K. P. 
.Ichaiachepüra, Kavaratti Island 

14 	/Iaijanath 
D(o Muthu Aynapui a 
KuthpdpepLiI a, Kavai atti Island 

I 	I 

(By Adyot I.4rK B Gangesh) 

Veisu 

'I he Administrator 
Administi atidn of the Union Territory 
of akshadweep, Kavaratti -682 555 

2 	Diicctoi (Scivics) 
Administiatih of the Union Territory 
of 1 akshadvvdep (Secretariat) 
Ka'y4iat- 

3. 	qtorf Industris 
Unioi I cii itot ' of Lakshadweep 

ath i i ep esented by the 
--itcctoi of lndustiies 

• 4 / 	 H 

4 jçate Mi S Radhakrishnan) 

•(4j 

BE' 	/ 

. 

Applicants 

Respondents 



31. 

 

 

 

 

 

 K..Casar 

(ByA 

2. 

S7O..Inia ........ 
Kivadachetta I-louse, Amini 

Ivdcate Mr 1K B Gangesh) 

Versus 

The Admiñjs:rätor 
Adrnin.istPatior of the Union Tel -ritory 
of Làkhadweep, Kavaratti - 682 555 

Duectoi of Panchayats 
I)epärtrnent of Pan chayats 
A4minitratibii of the Union Territory 

Applicants 

34ç 

/ 	
_Jf 

I 

rtñ,-6S2 555 

5.t1Terôf'Eè1ucation 
&i TelTitdry of Lakshadweep 
)4athi represented by 
eeor of Education - 682 555 

/ 



iftTi 

I 	

, 	
t1II11I 	

I; 

I I 

177— 

AiIn 1s1Apsntd by its 
54 

f 	I  

(By Advoèat Mr S 1adhakxthnan) 

32 OA 350/2013 

Moharnrned I [asan 
Sb Abdu Kad11 
Mohapu'akkad House, Andrott 

2 	Abdul F1assa 
Sb Attakoya 
Kaithatt House, Andrott 

ayed.Mohai..iiied 
bo.Aboosa1a 

:Karaèhetta Houlse., Andrott 

Moharnrne.d.Hussajn 
.Sbo.Mohamm,d 
1ppathiyoda House, Andrott 

5 	ijuddeen 
Ioya 

Kera1kach1oue, And1ott 
I 

II 

(By AyQct Mr T( B. Gangesh) 

Versus 

he AdminitatOr 
Adrninisttatiofl of the Union Territory 
olLakshaclweep, Kavaatti — 6 8 2 555 

yts 
Union Territory 

) 

jB y 

S 
Respondents 

Applicants 

Respondents 

by its Chief Executive Officer-682 555 

llage (Dwèep) Panchayat 
ndrott Island epresented by its 

E5cutive Qfficer - 682 554 

/ocate Mr S adhakrtshnan) 



I 	I 	 I 

I f 

I 	 69 

33. OA351/2O.1 

I. 	Moharñnd.Hiissain; 
Sb Indhcen K C 
l3ilutheth House, 4 ndrot 

2 	Sa1hudheen 
$bo.4uthukoy: 
Kunthathalam'I-louse, Andrott 

F-lassan 	I 

Sbo.Attakoya 
Kunjanattichetta, Andrott 

Yousaf 
Sbo.Pookoya 
Puthiya Eddiyakkal House, Amini. 	 . 	Applicants 

(By Advocate: 	Gangeh) 

I 	 Versus 

1 	flleAdrnij1istitor 	I 

Adhnistiation of the Union Terntory 
Kavaratti - 6.82 555 

2. 	Directoi of Pànchayats 
Department of Panchaats 
A dministi atlQn of the Union Terntory 

1had'p 
ãàtti — 682 555 

3 	Dcartment of Women & Child Development 
Uron 1 eri{ory of Laksadweep 
Kàthi 	H 
Represent9d ly its Director 682 555 

4 	\Ti1age (Dwee) Panchayat 
Andrtt1slandrepresented by its 
Execótive Officer— 682 554 

.._--5..... 	'/illagé (Dweep). Päncayat 
' 'Arnini I 1sland iepresented by its 

/ 	 Ixecutivc Officer - 682 553 	 Respondents .. 

(By Adyocte'vj 'Radhakiishnan) 

34  
- 	

. 	 •I 	.L ......... 
j4i c.r 	, 

- 



2. 

S 

Mansoor All 
S/o.Muthukoya 
Pentarnve1ipuraHoiise Andrott 

Mohammed Fai.sal 
S/o.Sjddeçque. 	S  
Makket HousëAndrott.. 

(By Advocate NK1 Gangeh) 

	

• 	Versus 
H 

The Adrnnistrator I  
Adm i ñistrati on pf the Union Territory 
Of Lakhaweep, Kavaatti - 682 555 

epaiirneiit dfAnimal 1-lusbandry 
tJrionTertdyof Lakshadweep, Kavarathi 

preptd5;yit .  1irçctor - 682 555 

3 	Jretd'Ipf1anchayats 
bet Phayats 
Adthtnistrtiop of the union Terntory 
o fLak sh athyêe  

Kavarthhi -. 682 55Y 

4. 	Tiil age  (Dwe) Pdnchayat 
And rott I s1andrprésented by its 
Ecutive Officer -682 554 

(By Advocate: M.r.SIâdhki1shnan) 

35 	OA35/2O1 

i . 

Agatt 1 

I 

... 	I. 	 • • 	
I • 	• 

	

\\ieEP  / • ' l 	• 

Applicants 

Respondents 



o 61 

2 IMlikoOi 
Sb 
KeeilE 4u}ipur 	Houe 	gatti 

 TPAhrnad 
Sb M Yousul 
fhekkputhiya Veedu, Aatti 

 
S/o.Aboobacker 
KamaIiia1mi.ypda Puthiya 111am House, Agatti. 

 K.howkathali 
$/o•.Syclubukhari 
Kondinoda HQuse, Agatti 

6 B Sharafudbcen 
Sb 	Ummer Ella 
f3eeyak'uttiy qda House, Agatti 

7. K.Moha.hiid Mükthàr 
S/o.Abdu!la!(Oya 
Vadakk Kunninamel House, Agatti 

8 bdu1 Rahirnan 

11a Huse, Agatti 	 Applicants 
C' 

(By 	 B Gangesh) 

Versus 

he Adninitiator 
Administration of the Union Territory 
oft 	 )yp. 	Kavaratti —682 555 

2 Departmerit 	f 	nima! Husbandry 
nion Teiiitoi 	of Lakshadweep, Kavarathi 

RepiQsented?y its I)irector-682 555 

3. fliçfPichayats. 
1)parintoC Pnchayts 

oNhe Ujiion Territory 
L ak*shadw ep 	t 

Kavaratti - 682 555 

4 Village (DwePanchayat 
- 4a'tti. 1sland represented by its 

Executive Otfcr - 682 553 	 Respondents 



Applicant 

. 

2. 	'1h e Dictor(Serviées) 
Administiation of the Union Terntory 
of L.:akshadw.p (Secretariat), 
Kaviatti - 682555 

3 	I)cpartment QiAgliCultUre 
Union feiioty of Lakshadweep, 
Kavatathi 682 555 
Repiitódb' its Diredor. 

(By Advocate Mr. S Radhakrishnan) 

37 	OA 355/2013 

Respondents 

uthükoyä° . I  

/o.ShikoSia: 
Kakkthia! llouse, Andrott 

 
'/oMinar' 
'N6?ii1ad HUse, Andrott 

(By A Ei v"q'c'.a'': t 'e" 	i.kGñgsh) 

S 	
Versis 

S-c ..' 	 ... .. 5'.' 

inist.raor 
; 	

..' . 

diniauon pf the Union Terntory 
/1 L.k'.hawee, Kavaratti - 682 555 

\\ 	 ,1 
/ I  

App! icants 



-• 
2. 	I)irecto.r of Panhayats, 

Departinerit 6-1 - Pachayts 
Administration of (He Union Territory 
of Lakshadweep 
Kavaiatti - 682 55 

3 	Dii ecto of Port, Shipping & Aviation 
Union '1 en itory olLakshadweep, Kavarathi-682 555 

4. 	Village (Dweep) Parchayat 
Andrott Island represented by its 
Executive Ofiicet - 682 554 

(By Ad'ocate: Mr.S Radhakrishnan) 

38. OA 356/201 

l-Iajai:omrnabi 
DIo.Koya Ki1ave N 

Kapeni 

MK Ceriyakpya 
S/ohamxid ;Koa Haji 
Malmikkakada IIo - se, -   Kalpeni 

(By Advocate: MrK:B Gangesh) 

Versus 

I hc Administiatot 
Adrninistiation of the Union Territory 
4Lkhdp, Kvaatti - 682 555 

2 

Respondents 

Applicants 

irstaib'n of the Uhion Territory 

5 

	

3. 	Viflae (Dwec) Pnchayat 
Kalpeni Island i;epresented by its 

17 - E,ccutive Of!Thqe1 - 682 552 
3MiNlS\ 

Mi S kadhçikrishnan) 
•:2' 

	

.:ç9 	(37/20i3 

	

%\4'* 	/(Z4IbduISalam 	I  
:- 	 ••-,• 

Tv- 

Respondents 



 

 

 

 

 

 

 

 

 

 

A1ikakada1-1Oue, Ka!pni 

1 
Ma)dui, 1Ipeni 

P Sakeer  I-Iussw 
Sb Moharnrne1 Koya 
I-echiätfr I-Ioue: Ka!pni 

Abdul Lahef1. 
Sbo.Pallatii Kurhi Koya 
Nenempappada House, Kalpeni 

Aflakoya 
q.X 	1pya 

Kunhipuva1cii[ house, Kalpeni 

Abd1 Nase 
Sb Mutftu Koya 
Ma1mikakaa I-1ouse, Kalpeni 

M.K Kha1e: 
S/0 ..:,1Trn . 1c:QYa 
Malmikakada House, Kalpeni 

Mohanrn'cd IJasei 
Sb Mohamiiied Koya 
Peechiyt!ri F-louse, Kalpeni 

:. 
V.  

M'amrncl Ffuse Kalpeni 

Cheriya Koya 	I  
Sb Ahned 
Nedyarn 1-louse, Kalpeni 

Mobammed Koya 
So Kunhi Koyd 

:a 1 P 1  

i1 
I .. , 

. 

12. 	AJb 

M 

- 	
.-.. 

'\ kv 
 I 

'fl 

-•'-, 	rr'  

l3ake 
yTih11L 

1iiidda 13use, Kalpeni 

i  k
II 

oya 

I1kadan11a1 House, Kalpeni 

7 



1 I 

Sc 

4 	f 

6.5 • 	. . . 
14.  

iiykth*irarhka1ahi Huse, Kalpeni 

15 	Abdulllakeern 
Sb Cheriya Koya 
Me1chedain House, Kalpeni 

16 	Hajirommabi 
I)/o Kasrni Koya 
Akkara House, Kalpeni 

17 	Huthaiith 
D/o Abbas 
Arakalar i-i9d, Kalpeni 

18 	kasheed 
Sb Koyamma 
Manjiyenam House, Kalpeni 

19 	Abdul Gafoo 
Sb Kasmi oya 
Kadapurathai11aii House, Kalpeni 
' 	 1 	

1 
20 MQI1oya 

S? 'PoQy 
Je1Idam 1-1ojse, Kalpeni 

21 	1SaFiya 
DIb Moosa K C 
Puthiyapuia House, Kalpeni 

(By AdVbcate Mr. K.8Gangesh) 

I 	 Versus 

iistitor 
on of theJnion Territory 

1.weep, Kavatathi - 682 555 

ofAgi iculture 
1toy of Lakshadweep, Kavarathi 
d li5 its Director 

á:hchayãts. 
f Panchayats 

tit of the Uhion Territory 
Iweep, Kavaratti 

App! icants 



Respondents 

Applicant 

(By Ms.Shahna Karthikeyan). 

Versus 

I. 	V.iflage.(Dweep) PancHyath 
AinñiJslnd 
.Reprsentód!by the Chiir Person 
Piti,-82 552 

Secie.try 
Department of Panchayath, Kavarathi 

[)irector 
Empl9yment, and Training 
UhinTerritor of Lakshadweep 
Ka'1iarathi 

(By Advosac: Mr. S RadIaktishnan for R 2&3) 

41 	O49/2O13 I  

M uth ujb)t, 
Mampurain Housç' 
Arnini :Is.1nd, Lakhadweep 

(By Advocate: Ms. hahna Karthikeyan) 

versus  

1. 	VIg(Dwep) Panchayath 
Athn il s l and 

erese1ntcd bthe Chi;r Person 
P4682 552 

0 	 0 

2 	.$ectcthy 
prtrent of Ianchayath 

iKIh —682555 
.0 I 

Respondents 

Applicant 



Ti 

— 

a 	cia. 

3 

bnterrity i  of Lakshadweep 
6 1 555 

(By Advocate Mr S Radhakrishnan for R 2&3) 

42 0A362/2013 

Rabeehathi .1la B.P,, aged 35 yar, 
Sb. MohmmedKoya T.N., 
Labourer,. Kfttan; Residing at \'a1i'apura House, 
Ki16n Is!ad. 	.: 	 :•. 

(By Advoate Sii p V Mohapan) 

Versus 
I 

UT of.Laksliadeep, 
Kav.aratti682: 535, 
ilecriça1.Division, Kavarathy. 

Director 	, I2cYat ,  
Department. of Panchayat, 
Adr1i2ls1 alion f UT of Lakshadweep, 
K'aatti - 62 555 
a( 	L.IrL 

3 	Tl1&Exec6tiye Officer, 
Vflig Dwee Panchayat, Kiltan-682 557 

(By Adv?cte Sri S Radhakrishnan) 

43 0A363/2013 

Y a s e r Arafath M Y, aged 28 years, 
Sb E SeedikoyaLabourer, Animal 
Husbandry Unit,.11tan, Residing at Moulana Veed, 
EdayalalK11t1'hL1áfld. 

I 

(By Ad 	Sri V X49hanan) 

j 	
I 

* 	 Versus 
/)•i • 	 :. 

- I 	Adrninitator 
? 	 ls.1ep, 

Respondents 

Applicant 

Respondents 

Applicant 



Administiation of UT fLakshadweep, 
Kavartti - 68 	55 

3 	1 he Vetet inarAssistn Surgeon, 
Office of the Vetermnay:Assistant Surgeon, 
(Animal Husbandry Unit, 
Kiltan I s1and Lkshadwep-682 557 

4 	1 h Chaiiperson, Vrllag Dweep Panchayat., 
Kiltan - 682 557 

[By Advocate Sri S Radhakrishnan (RI-3)] 

44 0A364/2013 	
1 

Abdul Qubish, Sb. Siru1 Abid P., aged 27 years, 
Malikakai,.KiItan, IJ'. of La1shadweep, working as 
Casual Laboutet, (Live St ockhinspectors Trained Labour), 
Animal Flushandty Depatiment, U.T.of Lakshadweep, 
Kavaiathi 

(By Adv60t9 Mrs JDisy I Daniel) 

Versus 

I he Administratot, 
Upioj ['ellitory of Lakhadweep, 

8-2-5 5 5 

2 	Chairpet son, Village (Dweep) Panchayat, 
Kilan-682 557 

3 	I)uect9i of Animal I-1u.bandry, 
U1 oil  Laksh.adwep, Kavarathi - 682 555 

I 	

irctor o1aayath ch 	bepament of Panchayath, 
Kvaiathi ri682 

[By Advcate St i S frhaknshnan (RI, 3 & 4)] 

45 	0 4A.No 366/2613 	
I 

Mohammed Kasim 
'SIo Sayeed 

kanipiia licu 
Andiott 
.1. 	 . 

2 	Mha11med Ilussain K C 
/ 

I 

1 	 I 

Respondents 

Applicant 

Respondents 



69 

S/9. Attak.idave 
Kunjhanatti Ll4tta louse 
Andrott 

3 . ohammeNilarn 
S/o I-Imzakoyi 
Pachalarn House 

Applicants 

(By AdctMr. iK.B. Gahe$h) 

Versus 

1. 	The Adinistrator, 
Administration of the Union Terntory 
of Lakshadwëép.Kàvaiâthi - 682 555. 

2 	1 he I)irector olPanchayats 
Department of Panchayats 
4dministruon of the Union Territory 
oLakhadweep Kavaratti —682 555 

3 	1 a}chaiweep I)evelopment Corporation Ltd, 
Port Control Tower, Andrott - 682 554 
Represented by itsOfficer in charge 

4. 	Directorate o'Art& Culture 
Administiation of the Union Territory 
of Lakshadweep Kavaratti - 682 555 
Represented by its Director.  

.17 

5 	Dtrcctcr of Ai iculture 
1)cpartçrien; of\gricuure 

Am1n1rhoi1 of the nion Territory 
oi LikMdweep, Kavardttt - 682 555 

6 	Village (Dieep') Panchayat 
Androt Island reprcented by its 
Executivé dflTher 682 :554. 	 Respondents 

(By Advocate Mr 	adhakrishnan) 

46 0A368/2013 

7 	1'a1lakoya àg37 years, S/o. Pookunni A, 
Cl1itttapokada I-louse, Andrott 

/ 

2an, 	i 	years, S/o. Sheikoya Thangal, 
Kandet Hus, 1 Adrot 

i i 



3 Sad MO ithred 	h1hbudheen Thangal, aged 28 years, 
'' 	c Kadeth House, Andrott Sb 	Fhana, 

II 	. 
I 	 c 

4 23 years, 
/d 	heikoy'a 1 hata1,' 1andeth House, Andrott 

5 Mohartimed -Salim, aged 44 years, Sb 	Kidave A, 
Panchanal House, Andrott 

 Khair,aged.32 years, 	/b. Muthu, 
Puleenakeel Hbôs'e, Kavaratti. 

 Abdulbari, a.gd 34)/ears, Sb. Harnza Koy, 
Monalçkal i-ouse, Arnina 

8 Sayed Ko>a, aged 44 yars, S/o. Pookoya, 
Meelacheri House, Anuni 	 Applicants 

(By Advocate Sri 	B1  Gngh) 

... 	. .. .. 	
Verii 

IThe .Adrni.istiatr.... 
Adn-iinisii ation of' the Uflion Terntoi y of Lakshadweep, 

t)irectoi Qf Panchayats 
i)epa -frridnt ot 1anchats, 
Adrn,stFàtion of the Union Territory of Lakshadweep, 

<v4tti T'I 6 	555 

[)çatent of Agri cu!tire, Union Territory of Lakshadweep, 
Kavai athi, Iereserted by its Director - 682 555 

Village ([)dep) Panchayat, Andrott Island, 
cpreented by its Executive Officer - 682 554 

Village (Dwep) Panchayat, 
Kavarati Island, repreented by its 
Executive Offiet - 682 555 

S 

2. 

3 

5 

., 

! 	' J 

A 

\ 	'I 
\ 	•. 	•:.. --- - 

* .7-. 

qp,ayat, 
by its 

teSri S Radhakrishnan) 

9I2O13 1) 

1 . : . L 

Respondents 



1 Sifeki, aged 42 yearsS/o Sayed Mohammed, 
:MEaUra 1 -1oue, Aiditt 

2 Mohammed Naser, aged .4 years, Sayed Ismail, 
Kerakkada House, Andrott 

3 Mçharn rned Hussain, aged 48 years, S/o. Nalla Koya, 
Pa!lippuia house, Androth 

4 Kunhiseethtkoya, aged 51 years, S/o. Muneer, 
Puthiyath House, Andrott 

5 Chenyakoya, aged 32 years, S/o. Nallakoya, 
Peuma11y F1oue, Andrott 

6 Noorul Ameen, aged 36 years, S/o. Shaikoya, 
andath Putbiya  Pura I-louse, Andrott 

 F1àiiizakoya, agd 52 yars, Sb. Koya Kidave, 
Chekkarakkac House, Aridrott. 

 Mo. 	 37 years, Sb. Ahammed, 
Aynada Chetta House, Andrott 

9 1aima, aed 	3 ya s Sb 	Nalla Koya, 
NnanWIada Hous, Andrott 

10 
)..., 

Mohimnied 11ussain, aged 30 years, S/o. Pookoya, 
attaka1 Katt 1-1ouse Andrott 

11 Mohammed Iasim A , aged 39 years, S/o. Yousuf, 
Ammelam HouSe, Andrott 

12 Pookoya, aged 
45 

 years,Sbo Sayed Koya, 
Kunne!)  Hpuse, Androt 

13 t&Ieei, aged 4J years, 	/o Koyamma A, 
atidaith Hous, Aidott 

14 iedSha, aged 	4ears, S/o. Thang Koya, 
éery 1atani,. Pok1ad House, Andrott. 

£ / 	I 

/ 	 5,/ 5/ed Shihabidhin, aged 32 years, Sb 	Koyamma Koya, 
7 	cL \ '' 'haikkinte Vcethl Padioura Andrott 

4...J' 	
. 

'Loharnmed lizvan Al aged 27 years, S/o. Kunhiseethi Koya, 
N: 	" *uthajadaii.ouse,Aindrott. 

/ 



	

-- 	
72. 

1 7 	Soudabi K C P, aged 29iyears, D/o Attakoya, 
Kudambattu, heriyapura House, Andrott 

1 8 	Mohanmed Kasirn, 49-e443  years, S/o. Sayed Mohammed, 
Papp'et House, Andiott 

19 	Kai eern, aged 28 ye'ars, bo Koyammakoya, 
A1iyathra H, Aridrptt' 	 Applicants ouse  

(By Advocate Si i KI.B Gangegh).  

Versus 

I 	I he Adminitrator, 
Administration pf the Union Territory of Lakshadweep, 

2 	I)iiectoi of Panehayats, 
Departmenf 	anc•haas, 
Adm in . sti atitn of the Union Territory of Lakshadweep, 
Kavaratti - ç582 555 

I 	Village (Dwe.ep) Panchayat, Andrott Island, 
rtprsnti hIv  its Eeutive Officer - 682 554 	Respondents 

(By Advocate Sri S Radhakrishnan) 

48 OA 370/2013..' 

Aboobackei, aged 35 years, S/o. Ukkas, 
K,unhibiyoda 1-luse, Kavaratti 
............................... 

2 	Musthala, agd36 yea9, S/o. Hamzath, 
LI1 i kanapur jiouse, Kavaratti 

3 	FrOdç agçi 37 yea s S/o. Koyamma, 
hpiaThoç1a 	Kvaratti 

4 	S 11Shapieen 	ed O years, D/o Khamar Khan, 
Sainabiyoda 

,
Hduse, Kavaratti 

5. 	4ha.bi, èd36 years, D/o. Hamzath, 
Keelakochai5ui Hous, Kavaratti 

/ 	 . .::.. 

hameena aged 36 years, Dbo Ibnu Maja, 
- 	 L. 

	

1( 	 'vSaliyali liOiise Ka\'alattl 

7Jmi'nath, 	d36 years, bi0 Hamzath, ). 	 .,. 	il 	...., 	.. 	. 
(avarati 



Applicants 

I. 	The Administiator, 
Administra.tionbi the Union Territory of Lakshadweep, 
Kavaratti-682.555. 

2 	Dii cLtoi of Panchayats, 
Departmentoi Pancha'ats, 
AdminiU ation of the Union I ci ritory of Lakshadweep, 
Kavaiatti - 682 555 

3 	I)iicctoi ate di MLdical and Health Services, 
Union I uiltQiy of Lakshadweep, Kavaiathi, 
Reresentëd :byits [)iictor - 682 555. 

Village (Dweep) Panchayat, 
Kavaratti lslnd, represented by its 
Fxecutive OFficer - 682 555. 

Village (Dwecp) Panchayat, 
Android 1sInd, represented by its 
l'xccutive Oticer - 682 554. 

(By AdvóctSri . Radhakrishnan) 

49. OA 37112013 

P. Naseer, aged 35 years, Sb Kunhikunhi, 
PiIlicham I louse, Kavaratti. 

P.!. Naseer, tged 32 years, S/o I-lamzath, 
Puthiya 111am, Kavaratti. 

P. Ram Ia Begum, C aged 34 years, [)/o Kunhi Koya, 
Popvicda I-l9use, 1  Karatti. 

Abôohac 	aged 36 years, S/o Muthu Koya, 
\i1tiiya Vedu, avaratti. 

)I1 

H, 

Respondents 



. 

5 	Shahana I3cegum, aged 24 years, D/o Au, 
kk MelaFi lam, 1ava'atti. 

6,Su1ukabi, aged 43 ycrs,D/o Kojan, 
Puthiya 111am Kavai atti 

7. 	AbduiRazak, aged 2ay:ears, S/o Mullakoya, 
SarahiyodaJ:iouse, Kaaatti. 

(By Advocate: Sri KB. Ganesh) 

Applicants 

Versus 

I . 

 

The Administrator, 
Adniinisti ation of the 
U n i oh Irtitor'ot Lak,hadweep, K.avaratti. 

2 	Dcpai tmcnt of Animal Husbandiy, 
Union lenit(5ryof Lakshadweep, Kavaratti 
rcpresentei by: its DIrector. 

3. 	Director of Pachayats, 
I )epartmcnt Of' Panchayats, 
A dm1 ni stration of' the 
Union Ieritory of Lakshadweep, 
Kavaratti, 

4 	Vii lagc (Dwccp) Panchayat, 
iKavaiatti Island icpiescnted by its 
E..uiiVë Of'f' 

(By Advocate Si I. S Radhaki ishnan) 

50. 	Q.A NO. 372:./213 

i.ahaIudhccn,.S/O. Abdulia U.C. 
Muc!akk . iyod• I:1çuse 
Kadamat. 

(By AdócatcMr K.13 Ggcsh) 

• .. 
Vci su s 

- 

7 	 I he Administiatot, 
- / 	Adtnisti aflon of the Uion I erritory 

1 1 
OLJ. d1shadweep, Kavaiathi —682 555 

.. 

2 	1 Ic 	ectol (Set vices) 
Administi ation of thc Union 1 eiritoiy 

Respondents 

Applicant 



. 	 4,75 

of Lakshad weep (Secretariat), 
Kavaratti 682 555. 

3. 	Department of Weights & Measurets 
Union Territo' of Lakshadweep, 
Kavarathi 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhakshnan) 

Respondents 

51. 0A373/2013 

Abdul Saleem, aged 32 years, S/o Nallakoya, 
Ummerthakkada 1-louse, Andrott. 

M.M. Mohammed lqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

1 . 	The Admi.iiistrator, 
Administration ofthe 
Union 'l'eiritory of Lkshadweep, 
Kavaratti.-682555 

2. 	I)irector of Panchayats, 
Department of Panchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

I)epartmerft of S-àierice & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
[)epartment of Environment & Forests, 
Andrott-682 554. 

,Village (Dweep) Panchayat, 
Island represented by its 

' 	jxëcutivc 
 

0fFer682 554. 
I 

(By A )ocate: Sri S. Radhakrishnan) 
/ 

/ 

- 

Respondents 



	

.7' 	
. 

52. O.A No.380/2013 

Nasar P. Muhammed N.asar 
Sb. Nallakoya, 
Puthiyath House, An.droth Island 
Union Territory of Lalcshadweep —682 551. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administratoi,. 
Union TerrItory of Lakshadweep, 
Kavarathi Island 682 555. 

The Director (Services) 
Administration Of the Union Territory 
of Lakshadwep (Secrtariat Establishment Section), 
Kavaratti Island - 682 555. 

3 	Diiector of Panchayats 
Union Territory of Lak.shadweep 
Kavaratti Island - 62 555. 

The Director 
Agriculturi Department 
Union Terri.wty of Lakshadweep 
Kavaratti Island —682 555. 

Plant P rot cti:on  Officer 
Office of the Plant ?rctection Officer 
Androth ;  Utiion Tèrri.tor' of 
Lakshadweep - 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 381/2013 

B. Saidali, S/o late Mohammed Koya 
Pa1liyacheta, Bandayam House, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoa, Kattampalli Poomada, 

House, Agatti Island, 
Rjon'1 erritory of Lakshadweep.. / 

N 

* / 
j3 	Jamluddii Aged 40 years 

ltte Umrner, Mariyathoda Kandawargôthi House, 

J gati Island, Union Territory of Lakshadweep. 
* / 

,/ 



. 	 . 	

. 	 7.7 

4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thkke1aura House, Agatti Island, 
Union Territory of Lakshadweep. 

(By Advocate: Sri N. Anilkuthar) 

Applicants 

Versus 

The Administrator, 
Union Territory of L:akshadweep, Kavaratti. 

. The Chairperson, Village (Dweep) Parichayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Offler, Kavartti, 
Union Territory of Lakshadweep. 

The Director Of Panhyat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep.. 

The Executive Officer/Special Officer, 
Village (Dweep) Panchayat, Agatti Island 
Union Territory of Lakshadweep. 

The Deputy CollectOr/ASO, Agatti Island, 
Union Territory of L.akshadweep. 

The Social WelhPe Inpector, 
Women & Chief De'vlopment Offic, 
Agatti Island, 

Union Territory of Lakshadweep. 

(By Advocate: Sri S. Radhakrishmian (R. 1,3 to 7)) 

54. OA 384/2013 

1. 	Ishaque A.C., aged 35, S/. Junies T., 
I3us 1-lelper, [)istrict Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UI olLakshadweep 

2 	Abdu! Rasak K C aged 37, 
S/o Kasmmkoya P p , Bus Driver, 
Dmstm ict Panchayat, Kiltan, 
Remdmng at ICattichetta House, 
Kiltan Island, UT of Lkshadweep. 

Respondents 



- - 

78 	
. 

3. 	Noorulla S.N4:.. ;, aged 39, Sb. Late P.S. Kunhimon, 
Bus Cleanei, Disti let Panchayat, Kiltan, 
Residing at S;ife Manzil, Kiltan Island, 
UT of Lakshadweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
1 . 	The Administrator, 

UT of' Lakshad weep, 
Kavaratti-682 555. 

Direcoi' of Panchayat, 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
District Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2013 

Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Amini Island, Union Tetritory ofLakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini Island Union Territory of Lakshadweep, Pin —682 552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Amini Islana, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechanda:ni, agd 38 years, Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

AmanullâA.M.., aged 33 years, S/o. Kunju Koorumel, 
Amini Island, Union Telritory of Lakshadweep, 
Pin —682 552. 

.Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
Island, Union Teiiitory of I akshadweep, Pin —682 55 

C , aged 25 years, S/6. Kidave Naduvatta Chetta, 
I 	t. ir i s l a:n d Union Territory of Lakshadweep, Pin —682 552. 

*11 
\)4, 
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Abdul Salain. 	aged 38 years, S/o. Khader Thottanada, 
Aminipura, Aini Island, Union Tertitory of Lakshadweep, 
Pin-682552 

Noorul Hassah K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

Jalal B.M., 	31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 	 7 

Najeeb A., aged 31, S/o. KidavuT.C., 
Ayeshera, Ainini Island, Union Territory of 
Lakshadweep, Pin - 682 552. 

Nafeesath U. aged 35 years, DIo. Eassa Kottappura, 

Unnam, Amirli IslaiuL Union Territory of Lakshadweep, 
Pin - 682 552. 	 7 	 Applicants. 

(By Advocate: Sri ShirazBhava V.S.) 

Versus 

The Union Territory ofLakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Panchayaths, 
Department of Parchayaths, 
Administration of the Union Territory of Lakshadweep, 
Ka.varathi - 682 555. 

The [)istrict Panchayath, Amini, rep. by its Executive Officer, 
Amini lsland,UriiOhTerritory of Lak.shadweep, Pin —682555. 

The Village (DWeep) Panchayath, Arnini Island, 
Union Territory oLakshadweep, Pin - 682 555, 
Represented by its Eecutive Officer. 

(By Advocate: Sri 	kadhakrishnan) 

56. OA 388/2013: 

/ioSPP Amanufla, aged 38 years, S/c Sayed 

( 	 !hamrned P K , PuThiya Pandaram, Kiltan 

* 	 v1ubaraka Banu, aged 27 years, Dbo. Ibra.him, 

tJj 1I/avanakkal 1-louse, Andrott. 

/ 
-. V 	 .. 

Respondents 



vm" 
80 	 1 

K. Sajeedkhan, aged 26 years, S/c. Cheriyakoya, 
Kunnel I-loue, Ainini. 	 Applicants 

(By Advocate: Sri K.B. Gargesh) 

Versus 

The Adrninisttor, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)i rector of Panchyats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

l)epartment of Animal Husbandry, Administration of the 
UniOn Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Setlemeiit Officer, 
Amini Island - 682 554. 

Village (I)wep) Pnchayat, 
Kiltan Island, represented by its Executive Officer-682 552. 

Village ([)wep) Panchayat, 
Andrott Island, repiesented by its Executive Officer-682 553. 

Village (I)weep) Pnchayat, Amini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhak rishnan) 

57. 0A390/2013 

C.N. Abdul 1'keem, aged 38 years, S/o. Koya, 
Cheriyannatlal House, Kalpeni. 

K.I. Cheriyakoya K.C., aged 48 years, Sb. Pookoya, 
Karupathai 11am House, Kalpeni. 

K.K.Sadique AN, aged 44 years, Sb. Mohammed C.P., 
ad I-Iouse,Kalpeni. 

\. 1-labusabi, aged 50 years, DIo. Attakoya 
* I 	iriyannallal House, Kalpeni. 

J, 
1-1meedabi, aged 41 years, D/o. Ramalan, 

•;ti r3Ec 	,/ 
Trf ,, 



	
4 	 fl 

Pakkath liouse, Kalpeni. 

A.T. Sheemabi, 42 years, D/o. Hamzakoya, 
Athanarn Thqttam House, Kalpeni. 

A.K. Muthubi, aged 53 years, D/o. Cheriyakoya, 
Alikakkada HOuse, Kalpeni. 

K.K. Habusabi, a. ge•d 42years, D/o. Sayed Mohammed Koya, 
Kandarnkalam House, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahammed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam 1ocrse,Ka1pi. 

Naseema MP., a•ged 33 years, D/o. Mohammed KY., 
Mayamkakkapura I-louse, Kalpen i. 

Hurnairath P., aged 42 years, Dbo. Sayed, 
Poodiyath House, Kalpeni. 

C.O. Balkees, aged 53 years, Dbo. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Abdurahiman, aged 49 years, Sb. Muhrned M., 
Berandhoda HouSe, Kalpeni. 

K.C. Abdul taffar, aged 38 years, Sb. Aboobackcr, 
Kuttiyachada House, Kalpeni. 

M. Anwar,agd 37 years, Sb. M.P. Khader; 
Maral 1-Iouse Kalpeni. 

M.P. Ilajira, aged 36 years, Dbo. K.P. Mohammed, 
Mayamkakkepura House, Kalpeni. 

C.G. Naseerna Beegurn, aged 36 years, DIo. I-Iamzakoya M.K., 
Cheriyacharn.an  Gath House, Kalpeni. 

K.K. Auakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamka1am.Huse, Kalpeni. 

/i 

i, Ihangakoya,aged 33 years, S/o. Chariyakoya E, 

	

/ 	Koliyala House, Kavaratti 

21 	1lussain Au, aged 35 years, Sb Nallakoya, 
1 	/ c 1cttipuia House, Kavaratti 

/ 



Jaffer, aged 3 years, Sb. Hasan T.P., 
Kaladi Hous.Kavara1ti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninamel House, Kavaratti. 

Arnina, aged 42 years, D/o. Aboobacker, 
Thekiapura 1-louse, Kavaratti. 

Kadisha, aged 55 years, D/o. Aboobacker, 
Kunninarnel House, Kävaratti. 

Rahmath, aged 38 years, Dbo. Mohammed P.V., 
Alachaoppada House, Kavaratti. 

Raziyabi, aged 33 years, Dbo. Au, 
Kunnumpuram 1-louse, Kavaratti. 

Shamshadbeégum, aged 31 years, Dbo. Kuttiyamrned, 
Kunnam House, Kavaratti. 

Jameela, aged 37 years, Dbo. Kunhikoya, 
Fathirna Manzil, K.avartti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathaillarn, Kavaratti. 

Noorul Amen, aged 33 'ears, Sb. Sayed Buhari, 
Palalarn House, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Umbiyapura l-loue, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kavaratti. 

MoharnmedaliT,P., aged 35 years, 
Sbo. Aboobacker K.K., Thekkilapura 1-louse, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam Hothse, Kavaratti. 

C., agd 33 years, Sb. All K.P., 
I-loue, Kavartti. 

f 	Aarned Rafi, aged 37 years, Sb. Harnzath Haji A.P., 
- 	. 	Mloepura 1-louse, Kavaiatti 

" 	/ 



T. 38.  

 

 

 

 

43 

44 

45 

Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya A1ikm, Amini. 

Abdul Raheern, aged 34 years, Sb. Abdu Rahiman, 
Aynepura Hotise, Kavaratti. 

Mushin, aged39 years, S/o. Nallakoya, 
Kuttitha.yapur. House, Kavaratti. 

Akbar T.P., aed 33 years, Sb. Kidave K., 
Tharaminakeura House, Kavaratti. 

Faizel Hussairi, aged 37 years, Sb. Shahul 1-lameed, 
Palamkakkada House, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaharn 1-louse, Kava.ratti. 

Shihab, aged'35 years, Sb. Kunhimoideen, Mullapura House, 
Kavaratti. 

Arnan, aged 37 years, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., aged 30 years, Sb. Khader, Again House, 
Kavaratti. 

Firozkhan, aëd 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashirti M.I., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
Urnbiyapura House, Kavaratti. 

C.P. Abdul Razak, aged 42 years, S/o. Mohammed, 
Charnayathapuia 1-louse, Kavaratti 

K. Abdi1 Rashedu, aged 42 years, S/o. Harnzath, 
Kunhibiyoda House, Kavaratti. 

C.P. Rahein, aged 31 years, Sb. Hameed, 
andipura Rouse, Kavaratti. 

P. Habeeb Rahman, aged 43 years, Sb. Khalid, 
&1thiruvathapura House, Kavatatti. 

BE' 



Moominath, aged 37 years, D/o. Kidav, 
Neliyampura 1-louse, Kavaratti. 

Halima, aged 35 years, DIo. Koyamma, 
Thaleekepural. I-louse, Kavaratti. 

Sayed Abdul Raheem, aged 46 years, Sb. Haji Sayed Shaikoya, 
Ummarmanooda House, Kavaratti. 

Abdul Reheem, aged 30 years, S/o. l-Iarnzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, Dbo. Harnzath, 
Ulikanapura I-louse, Kavaratti, 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnamkalarn, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpura House, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilam I-louse, Kavaratti. 

Mariyommabi, aged 36 years, Dbo. Mohammed, 
Katt i ku lam House, Kavaratti. 

Mohammed Shafl a.ged 33 years, Sb. Ahammed Haji, 
Pakichi pura Hoose, Kavaratti. 

Mubeëiia, aged 23 years, [)bo. Sayed Poo, 
Ne1iypuiaI-Iouse, Kavaratti. 

Salma, aged 22 years, Dbo.. Cheriyakoya, 
Vadaki1.a purd House, Kavaratti. 

Muhammed,aged 3 years, Sb. Attakoya, 	- 
Vadkilapura, K&a.ratti. 	 - 

Sairahanu P.E., aged 31 years, D/O. Sayed Shaik Koya, 
Madal I-louse, Amini. 

!,- 

* 

- 	\ 

<;ti FiE 

Mohammed Ali P.M., aged 27 years, Sb. Hamza, 
thiya Manzi!, Amini. 

7koyaage -d 41 years, Sb. Adui Khader, 
anIararn Flu's, Amini, 

* 



j 
70. Cheriyakoya :M.C., aged 32 years, Sb. Hameed, 

Melachetaa House,Kadrnath. 

Shafee V.P., aged 39 years, Sb. Ismail, 
Vadakki1apuia House, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul Hameed, aged 21 years, Sb. Ibrahim, 
Melachetta House, Kadmath. 

Najrnudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada Hotise,Androth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

liajarommabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkal 1-louse, Androth. 

Badarudheen Koya A.B., aged 38 years, S/a. P.S.J. Thangal, 
A1iyathammda Bithathabiyyapuram House, Androth. 

Asmabi, aged 39 years, D?o. Koyafnma A., 
Mayyampokkada House, Androth. 

Shahnaz Beegum C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada 1-louse, Androth. 

Fathimath Suhara., aged 38 years, Dbo. Koyamma, 
Bappathiyoda Huse, Androth. 

Nusaiba A, aged 45 years, I)bo. YousafM.P., 
Achammada House, Androth. 

	

83 
	

Khau!ath L., aged 38 years, D/o. Nallakoya T., 
Lavanàkkal House, Androth. 

Baihal., aged 37 years, Dbo. Pookunhikoya, 
Thailath 1-louse, Androth. 

/'jj 	tT N 

/ 
	

Rahamth P., aged 42 years, D/o. Koya Kiadve, 
* 	 athada I-louse, Androth. 

¼ 
• 	\\ 

\c' / 
I 
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86 Naseera Banu M K, aged 40 years, D/o Kunhi Koya, 
Moo1aRd House,Androth 

87 	KadeesImmabi L , aged 40 years, D/o Seethi M, 
Lavanaka! House, Androth 

88 	Saiommabi T, aged 43 years, DIo Aboobacker, 
ThacheyHose, Androth. 

Mullapoo M.K., aged 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

91: Aysumrnabi T., aged 45 years, D/o. Muthukoya K.P., 
Thachery House, Androth. 

Habeebath A, aged 42 years, D/o. Muthukoya K.K., 
Ayinamrnad House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthamrnadam House, Androth. 

Ramlath Beegum, aged 42 years, DIo. Sherukunhi, 

Kunnel House, Androth. 

Harneedath M., aged 43 years, DIo. Siddiqu M.K., 
Makké House, Androth. 

SafiyaM., aged 39 years, DIo. Nallakoya M., 
Mathil House, Androth 

Rahil M., agd 39 yeats, D/o. Nallakoya; 
Mathil:Housé, Androth. 

Hussaiñ P,P., aged 45 years, Sb. Aboo Sala, 

PoovinapuraHouse, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Atta1ad House, Androth. 

HussaiiE.K., aged 48 years, Sb. Seethikoya, 

,,, _----EdayakkaI House, Androth. 

--i0h-..Sayeed Moharnmd Koya L ,aged 54 years, S/o. Kader P, 
\L,vakkal House, Androth 

.• 

c' )) 
\\ 	 / 

/ 
4r' 

[] 
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102. Hussai K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunáadaouse, Androth. 

103 Ismail, aged 40 years, S/o. Lava Burhikage Moosa, 
KunflufnangeHouse, Androth. 

Subaidabi, aged 37 years, DIo. K.K. Sayedmohammed, 
Pathada I-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn House, Androth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, Moodarnpura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adminisltrator, 
Administratin of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

2. 	[)irector of Panchayats, Department of Panchayats, 
Administratiàn olthe Union Territory of Lakshadweep, 
Kavar.tti - 682 555. 

3 	I)irecor, Department of Labour and Employment, 
Administration a! the Union Territory of Lakshadweep, 
Kavart'ti - 682 555. 

Depaitment of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

[)epartment dflAgriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

[)epartnent of Women and Child Development, 
Adrninitration of the Union Territory of Lakshadweep, 
KavIi, represented by its Director - 682 555. 

Depáiii,ent cif Fisheries, Administration of the Union Territory of 
represented by its Director - 682 555. 

( 

)epament of Animal Husbandry, Administration of the Union 

! 	fz' eLt iy of Lakshadweep, Kavaratti, 
iY  -682555. resnted by its Director  

\D 
* I 
/ 



__ 	

• 	 •);• 

Lakshàdweep Khadi and Village Industries Board, 
Kavaratti, r4resented by its Chairman - 682 555. 

Revenue SuDivisional Officer, Kavaratti Island —682 555. 

Sub Di\'isioral Officer; Arnini Island - 682 554. 

	

12 	AssistantEnineer, LPWD Sub Division, Andrott Island682 553 

	

13. 	Laksh4eDistrict Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer— 682 555. 

	

14, 	Village (wep) Panchayat, Kalpeni Island, represented by its 
Executive Officer - 682 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented by its Eccutive Officer - 682 554. 

	

17, 	Village (D'wep) Panchayat, 
Kadaiñath island, represented by its 
ExecUtie Officei - 682 553 

	

18. 	Village (.Dweep) Panchayat, 
Androthisland, represented by its 
Executive Officer 682 552. 	. . 	. Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

	

58. 	OA 39242.0.13 

1-lussain, Sb 	Aboosala, 
Sara1mappada (Konchukakada) House, 
Agresntly working as Cleaner, 
RGS Hdpitl, Agatti 

2 Shukoor, S/o late Kidave, 
Pakrurnupanbda 1-louse, Agathi, 
Piesently wqrking as Cleaner, 

'---.- RGS Hospital, Agatti 

/ 	3 LaUçieel, S/o Attakoya, 
/ 	1  IKalkandiyôda I-louse, Agathi, 

Riespntly wot king as Cleaner, 
/G S. 1-lospit4.1, Agatti 

- 	.-•.-.' I 	'1 

-:- 
•.:L 



Harneedath, DIo Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS l-lospital,Agatti. 

Subaida, D/ Moharried, 
• 	 Kulalioda I-louse, Agathi, 

Presenti )  working as Cleaner, 
RGS 1-lospital, Agatti. 

Hajara, DIo late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS Hospital,Agatti. 

159 

Sheernabi, D/o late Shamsuddeen, 
Beepapada House, Agathi, 
Presently woking as Cleaner, 
RGS 1-1ospital, Agatti. 

Abida, D/o Hameed, 
Makki/achoda House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

9: 	Sulaikla, D/o Mohamed, 

	

• 	 Koylarn House, Agathi, 
Presently working as Cleaner, 
RUS I lospital, Agatti. 

Sulaimái, Sb 1-larnza, 
Ka1ar\-iht hiyoda I-louse, Agathi,. 
PreeMly working as Cleaner, 
RGS 1-16spital, Agatti. 

Mahamood, S/o Koyassan, 
Arnpeipally House, Agathi, 
Presently workingas Cleaner, 
RGS Hospital, Agatti. 

Saifulla, S/o Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently working as Cleaner, 
RGS Hdspitail, Agatti. 

oMNis 
7 	 S/o late Harnza, 

•/ 	 H \elai1kpUSe,Agath1, 

	

( 	 Presat1 \vk1ng as Dhobi, 

	

4 	J( 	) 	
PJGS Hospital, Agatti. 

/ 
\'18EC'. / 
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 Adu1k.der,.S/o Ummer, 
Bl1.LFt'cd 	House, Agathi, 
PreLly'king as Dhobi, 
RGS 1-fMp1 Agatti. 

 AbduIla, S/okhaIid, 
Kandavar Gdthi House, Agathi, 
Presently,  vorking as Cleaner, 
RGS Nospita1 Agatti. 	 Applicants 

(By Advocate: Sri R. Ramadas) 

Versus 

• The A(iiiinisdator, 
Unioi Territor y of Lakshadweep, 
Kavãitti.-682555 

 1heC1iirpeon,. 
ViI1g(Dwep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

 The Medical Officer in charge, 
Comiiunity Health Centre, Agatti Island, 
Unini territory of Lakshadweep 682553 	 Respondents 

(By Adva Sri S. Radhaishnan (RI&3)) 

59 0A3'9I2013 

1. C.1oyged 44 years, 
S/0 SiijC1kireyarnrnakada House, 
KadanU, Skilled Jlabourer, 
Office oIth 	Assistant Engineer Electrical, 
Eectricl Stib Division, Kadamat. 

2, K.P. Jalalddeen, aged 41 years, 
Sb 	HarnëedMadkinachetta,Kattipura House, 
Skilled 	äburer, 
Offlcéoe Assistant Engineer Electrical, 
Llectnca?l 	th Division, Kadarnat 

p. 
3. K.P:i1l,aged31 years, Sb 	late Nallakoya 

Kun1jadJ louse, Kadarnat, Skilled Labourei, 
Off'icef..tl 	Assistant Engineer Electrical, 
Electrial Su'b Division, Kadarnat, 

 B.M. AsadulIa aged 42 years, Sol-larneed Melachetta, 

104 
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B i H vonimadHouse, Kadamat, Skilled Labourer, 
0111cc di thc Assistant Etigirfeer Electria1, 
Elecricd! SUb Division, Kadamat. 

5. K.P.KuiThikya, aged 41 years, S/o.late Hassainar, 
Keelaeherry House, 	Kadamat, Skilled Labourer, 
Ofuicë of the  :ssistant Engineer, Electrial, 
Electrical Sub Qivision, Kadamat. 	 Applicants 

(By Advoctc:Sri. R. Sreeraj) 

The Adminisirator, 
Union Territory of Lakshadweep, 
Kavaratli-682;555. 

2. The DirectordfPanchayat, 
Department 6f Panchayat, 
Admii stration of Union .Territory of Lakshadweep, 
Kavaratti- 682 555. 

3, The Chief Executive Officer, District Pahchayat, 
Kadarnat-682 556. 

 The Asistant Engineer, Electrical, 
Elcctcal Sub Division, Kadarnat-682 556. 

 TheNuirprson, 
VillaL l)eep Panchayat, Kadamat-682 556 

(By Advoçate:Sii S.Radhakrishnan(R 1-4)) 

60. OA 394/2(113 

I. U.P. Jan 	lS/o CO. Koyamma, aged 39 years 
wot'i< iH.g áki I led Labourer, 
Aniiiial l-lubandry Unit, 
Union leuitwiy ol Lakshadweep, Kalpeni 682 557 
and iesiqingt Umpiampappada House, 
Kd1l-682 557. 

2 3 P Muhukoya S/o late M K Hamzakoya, aged 43 years 
working 	s S'kUled Labourer, 
AñinFH.isbandry Unit, 
U di on Trritbry of Lakshadweep, Kalpeni-682 557 
and isid:ing at Thithiyàpada House, 
Kalpeni Isladd-682 557. 

3. M. Hyder, S/b late M.K. Yousef, aged 43 years 
workin.s Casual Labourer, 

U 	Ti 

/1 	lt/S1 

*( 
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Animal I-iusbdry Unit, 
Union Tei ritoi y of Lakshadweep, Kalpeni-682 557 
and residing 	Manehiyanam House, 
Ka!penilai-682 557. 

4 K 0 Moharnned Ibnu Jaffer, S/o K P Sayed, aged 44 
years, woiking as Casual Labouier, 
Animal'Husbandiy Unit, 
Union-T 	litaly of Lakshadweep, Kalpeni-682 557 
and rsiding at Kakatchiyoda House, 
KalpeniI1and-682 557. 

 M.K. Naseer,S/o P.Cheriyakoya, aged 33' years 
working as Casual Labourer, 
Anirhal Husbaidry Unit, 
Union TerritO.ry:ofLkshadweep, Ka!peni-682 557 
ahd resi.dintMälmiakkada House, 
Kalpeni Isla.id682:557..• 

 M. Kaläm, S/oM.C. Muthukoya, aged 34 years 
v'oikirg..a,s casual. Laboureç, 	. 

Animal Husbandiy Unit, 
Unn Tcwtoiy ofLakshadweep, Kalpeni-682 557 

an4rsidin 	bt Maral House, 
Ka1,eni 1sIad-682 557 

7 K K Mohanzmed Rafeeque, S/a V K Kojankoya, aged 45 
yeais, wotking as Casual Labourei, 

Animal .H 	andry Unit, 
Unioh.Teiiif.ry..ofLakshadweep, Kalpeni-682 557 
anc residing at Kandarnkalarn House, 
Kalpeni Jsland-682 557 

8 M. 	u1iL1ya, S/a late M C Ahrnedkunji, aged 47 years 

workii1Wiscasual Labourer, 
Anijia1 -IuSbandiy Unit, 
Union 7epitoiy of Lakshadweep, Kalpeni-682 557 
andresidngit Maial House, Kalpeni Island-682 557 

9. KQ..Ab:duk:St1an; S/b P. Assainar, aged 39 years 
woikihgas Casual Labourer, 
Animal F-lusbandiy Unit, 
Union 1 en itoiy of Lakshadweep, Kalpeni-682 557 
and resiing at,  Kakatchiyoda House, 

/ 	. 	Kalperii Tsland-682 557 

	

1 O 	Muthafa, S/o late Sayedmuhamrnedkoya, 

	

, i ' 	igd 42 eais, woiking as Casual Labourer, .. 
- 	 Unit, 

\ 

	

. 	, 	 . 	 .•- 	 . 	. 

Ai 

............................ 	-. -. 
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I 
Ti 	AJjiiii5:ti.tor, 	.: 

Uni.b 1 rritory of Lakshadweep, 
Kat 6 82555 

The D.irector:ofPanchayat, 
Departhñt OfTanchayat, 
AdministratiOn of Union Territory of Lakshadwecp, 
Kavaratti-682555 

The Chief Executive Officer, District Panchayat, 
Kavaratti-6825 55 • 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

62. OA 40012013 

PP. Siràj, a.g 	44 years,.S/o M. Subair, 
PuthiyaPanctararn I-louse, Agatti Island, 
Union Territory of Lakshadweep. 

Nouhai Ali aged 32 years, S/o U. Sabjan, 
Keel Sarmina Pada House, Agatti Island, 
UniOn Territry of Lakshadweep. 

MI. Abdul Naser, aged 28 years, S/o M. Abdul Rahiman, 

Meiui1:om 1-louse, Agatti Island, 
Union Ieiiitoiy of I akshadweep 

4 	1 P Khalid, aged 30 years, S/o Kidave, 
Mela1iiamoUse, Agatti Island, 
Unioh err1ory of Lakshadweep. 

- K.C.AO..huloor, aged 38 years, S/o Kasmi, 
Kariyamach.ettaIlouse, Agatti Island, 
Union Territry of Lakshadweep. 

M.P. Niânddin,agQd 27 years, S/o M. Abusala, 
R4elapura .  . 1ouSC, Agatti Island, 
Union ierrjtpry of Lakshadweep. 

(By AdvocalL Sti 'N Anilkumar) 

Versus 

Applicants 

khe AdiiinisU atol 
Territory of Lakshadweep, 

\IdLa1tI-68255I _4 
•1f 	. 

C ha u pci son, 

. 	
. . 
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U nion Tcrrit.oiy, of Lakshadweep, Kalpeni-682 557 
and residing at Pokkarappada House, 
Kalpeni Is!and-682 557. 

(By Advoa( 	ri N. Unnikrishnan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

App! icants 

S 

2. 	The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kavaratti-682555 

3 	1 he Chief Executive Officer, District Panchayat, 
Union 1 ciiitory of Lakshadweep, 
Kavaiatti,-682555 

4. 	The Vcterinay Assistant Surgeon, 
Village Dwëei Panchayat, 
Kalpehi-682 57 . 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

61. 	()A 395/20113 

Saiiu1 A hid, S/o Yusuf, aged 40 years, 
Cheriyamna!la!a 1-louse, Kadarnat, 
I Ieip'er Oitc°t Panchayat, Kadamat. 

Abaul Shukdbr, S/o Sayed Au, aged 41 years, 
Ukkayachetta 1-louse, Kadamat, 
Bus Driver, District Panchayat, Kadamat. 

M. Khalid, Sb Nadeer, aged 43 years, 
Madurakam House, Kadarnat, 
Helper, District Panchayat, Kadamat. 

Ayoohkhan, S/o Kunhikoya, aged 37 years, 
Keerti Mahal House, Kadarnat, 

— . 41e1per ? QIstrict Panchayat, Kadamat. 
, 	 "• 

Sreeraj) 

Versus 

/4 BE4C J 
1rtft 

Applicants 



H 

1 /  
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-6825I 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-6825 51. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha N.P., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lkshadweep, 
Working as Casual Labourer in the 
1)epartment of Science & Technology- Kalpeni Dweep. 

2, 	Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology - 

Kalpeni Dweep. 	 Applicants 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

V e rs us 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

• 1 he Chairperson, 

/ 	
Village (Dweep) Panchayat, Kalpeni. 

/ * 
	 . 

(- The Director of Panchayat, 

L \ HH 	
) )Department of Panchayath, 

iM 



S 
4. 	The Director, 

I)epartrnent of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate; Sri S. Radhakrishnan (RI ,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani1mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

[)irector of Panchayat, 
[)epartrnent of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (RI-3)) 

65. 0A413/2013 

Applicant 

Respondents 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (I-louse), Kiltan Island, 
U .T. of Lakshadweep, Working as 
Horneopathic Attender in Homeopathic Unit 
*itarn Dwcep. 

/ (ByA2ocate: Mr. Grashious Kuriakose, Sr.). 
/ 	B:yç1iote; Ms. Daisy 1 Daniel) 

( 
I;) 

Versus 

4 1 

Applicant 



• 	 1. Th'e Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

2. The Chairperson, 
• Village (Dweep) Panchayat, Kiltan. 

3. Director of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

4. Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

5. Medical Officer in Charge, 
• Primary Health Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. 0A423/2013 

 Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonarn I-louse, Agatti. 

 Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

 Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

 i-làfsath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

• 	 5. Maviya U., aged 48 years S/o Ahamed, 
Uriyoda I-louse, Agatti. 

6. Urnilla T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 

7. Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
4LI lu kiL.CL I 	 AU.I. 

( 	< 	
1 L\ 

C/ 	 F P , aged 39years, S/o Hamza, 
Ip'pumpadi House, Agatti. 

* 
/ 

Respondents 



- 

S3 

Saromma M., aged 39 years, D/o 1-Iamza, 
Mariyathoda House, Agatti. 

AshrafA.K., agcd 42 years, S/o Ahamed M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Harnza U., 
Roul!ammada I-louse, Agatti. 

I 3. 	ShalTahi PP., aged 36 years, D/o l-larnza K., 
Puthiyapura I-louse, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti682555. 

Director. of Pane.hayats, 
Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555., 

Director of' Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

4. 	Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutive Officer-682554. 

(By Advocate: Sri S. Radhakrishnan) 

67. 	OA 444//2013 

Aboosalih, S/lo Rashed Koya,, 
Padalapura, Kiltan, Island. 
Union Territory of .lshaweep, Pin-682558. 

(By Advocate: Sri. Shabu Sreedharan) 

- 	I. 	Union 'l'et'i'itory of Lakshadweep represented 
by the Administrator, 
Kavaratti.lsland. Pin- 682555. 

- I 	- 

2J} 
IT 

Respondents 

Applicant 



The Director of Panchayat, 
Union Territory of Lakshadwep, 
Kavaratti Island. Pin-682555. 

The Chairperson, 
Village (Dweep) Paiichayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pi-682558. 

The Executive Officer, 
Village (Dweep) Panchyat, 
Kiltan Island. 

• Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 

• Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakcishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

!-Iamee.d K, S/o AbdulRahman, aged 36 years, 
Keel az1 11am H) Ki Itan I si and 
Union Territory of Lakshadweep. 
Working as Casral labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/oBadar K, aged 28 years, 
Kuttkum (I-I) Kiltan Island, 
Union Tcrritory of Lakshadweep. 
Workiag as Casual labourer in 
Lakshdweep Building Development Board, Kiltan. 

l-Iisniinoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (I-I) Ki.ltai Island., 
Union Territory of Lak shadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Suramhiyoda (H) Kiltan Island, 
Uni on Territory of Lakshadweep. 
Work ibg as Casual Labourer in 
Lakshadweep Building Development Board, 
Kiltan.* 	 Applicants 

/S- 
/ 

( 

	

, 
- 

".. 	 . 	 : . 



-. 	 too 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Dais) ,  I Daniel) 

Versus 

The A diii n strator, 
Union Territory of Lakshadweep. 

The Chairpersoi, 
Vii age (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshad\eep Building Development Board, 
Kavaratti. 

Director or Panchayat 
Depariment of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S.. RadhaKrishnan (Ri, 3104)) 

69. 	O.A No. 488/2013 

Salmath 
DIo: Sayed Koya 
Madapally i-louse 
Chetlai Island. 	 Applicant 

(B),  Ad'ocate NAr. K:B. Gaiesh) 

Versus 

The Administrator, 
Admintration of the Union Te'ritoi')' 
of I akhadwcep Kavaiatti - 682 555 

The Director (Services) 
Admhiisiation of thUnion Territory 
of Laksliadweep (Secretariat), 
Kavaratti - 682 555, 

Department of Science and Technology 
Union Territory of Lakshadweep, 
Ka'ai'athi - 682 555. 
Represntcdby its Director. 	 . 	Respondents 

(By A'dvocate Mr. S. Radhakrishnan) 

70. 	OA 492/201.3 

/ 	\\1it/iç 	". 
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K. Bushra Bgum, W/o Hakeem, 
Aged 27 yea, Casual Labpur, 
Office oithe Veterinary Assistant Surgeon, 
Animal Husbndry Unit, Amini. 
Lakshadweep-682 552. 

(By Advocate: Sri V.B. I-larinarayan) 

Versus 

Union of India rep. By 
the Administrator, 	 - 
Union Territory of Lakshadweep, 
Kavaratti Island, Pins 682555. 

2 	Dicctor of Panchayat, 
[)epart.pentof Panchayat, 
Union Territory of. Lakshadweep, 
Kavartti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Arnini. 
Union Territory of Lakshadweep-682 552. 

'F he Chairperson, 	 - 
Village (Dweep) Panchayat, 
Arnini, Lakshadweep -682552. 

(By Advocat: Sri S. Radhakrishnan (Rl-3)) 

71. OA 49/2013 

I. Rahrnath l3eegurn Keelaicunnikkam, 
W/o. Mlohammed B.K, 
Data Entry Operator (MGNRGA), 
Sub-I)ivisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkarn I-louse, 
Kadamat Island 
Union Territory of Lakshadweep, PIN - 682 556. 

2. Mohanimed Shafi Qraishi Malika, 
--- Sb. M. Sayedali,  

Data Lniiy Opetatot (MGNREGA) 
VilIage (Dweep) Panchayat Office (MGNREGA) 
Kadamath Island, Union Territoiy of Lakshadweep, 
Residing at Malika house, 

/ 	Kadamat Island, . 

/ 

Applicant 

Respondents 
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Union Territory of Lakshadweep, PIN -- 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depaitmentof Rural Development) 
Kavaratlli. 

The District Programme Coordinator, 
MGNREGA, Kava.rathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officet, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 

(By Advocate Mr. S. Radhakrishnan) 

72. 	OA 507/2003 

MuthuKoya K 
CasualLabour, Street Light Maintenance 
V illag&Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 

ermaient address :° Kunninamel House 
Amini Island, Union Tei ritoiy of Lakshadweep 
Pin-682552 

(By Advoc e M1.TCG Swarny) 

Versus 

The Adthinistiatoi 
Union 	ritory of Lakshadweep 
LakshdR,eep Administration 
.Kavaratt'i—,6$2 555 

Respondents 

Applicant 

The Executive Engineet 
$Department of Electricity) 

hiiiistration of tl'ie Union Territory of Lakshadweep 
rtti - 682 555 

iecrtary (Panchayats) 
ecjorateof Panchayats) 

Ti 

7 	. . 
*,'•'/ 

('•' 
* 

\ 

* 



Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

4 	The Chairperson 
\/iiiage Dwcep Panhayat 
Amini island, 
Union 'lerritory of Lakshadweep - 682 552 

The Asistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavai'atti .- 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3,5&6) 

73. 	O.A No. 509/2013 

Maleeh'ci Beegum K.C. 
D/o. Incleen Kandilath 
Kaval Chetta House, Androth. 

Shahida Beegum K. 
D/o. i1mzakoya 
Kand lath 1-louse, Androth. 

Subaida M. 
1)10. Kidave UK 
Makkct I-louse, Androth. 

AyshaBcegum P.V.K 
DIo. Y a k:oo b P.1K 
Puthiyd.Pentamveli Kad 
Andi'otIi. 

Rahmath Beegum K 
DIo. Hamzakoya P.Pk 
Kunliali I-louse, Androth. 

'ihahi 'a L. 
1)Io. Seethi Nailal 

s ri 
4avariakai I-louse 

( 	 roth. 

3f7. J4aidaA. 
Sciycd Mohammed M 



Al iyathara i-Iou se, Androth. 

	

8, 	Fathim;athu Suhurabi P.V.K 

DIo. Majeed P.V.K 
Pentanj1li Kad, Androth. 

	

9. 	Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandi1.th 1-louse, Androth. 

RaisaK. 
D/. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

1-laseena Beegum C.P.I 
DIo, Abdulla M.1 
Chemmachery Puthiya 111am House 
AndIuEh. 

12 	Habsa61P.1J.P 
D/o. iakarukdheen K. Cheriyadarn 
Urnmathabiyapura House, Androth. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

Applicants 

The Administrator, 
Adm i i:stration of the Union Territory 
of Lakiadweep, Kavarathi - 682 555. 

2 	DuectoThte of industries 
Union Trritoiy of Lakshadweep 
Kavarthi, represented by the 
Director.of Industries - 682 555. 

3, 	Coir Supervisor 
Coir l'roduction Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhak.rishnan) 

74. OA 510/2013 

1-laseeria 	1-laseenabi TheraldKal 

 

Fhei'akk 4 1-louse, Kadamath 
t\ata Lry Operator 
'i1!aDweep Panchayath, Kadamath Applicant 

•;\ 
thfocate:: Mr.R.Sreeraj) 

 



S 	 :(o 

Versus 

1 . 

 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
i-\dministration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
\/illage (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat - 682 556 

The District Programme Coordinator 
MGNREGA, Kavaratti —682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 

(13)' Advocate: Mr.S.Radhakrishnan (Ri -3,5&6) 

75. 	OA 557/2013 

Respondents 

K.V.Naseer 
Kodavalappu I-louse, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

2. 	K.P.I)awood 
Kilappura I-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(B)' Advocate: Mr.R.Srecraj) 

VerSUS 

Adminisu alol 
.Jnion 1 cii itoly of Lakshadweep 

( 	 la'aiitti —682 555 

/I hJDirector 0! Panchayath 
.... 



jOib 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan —682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Principal 
Government Senior Secondary School 
Kiltan 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

SaiiyathS 
Cook, Government High School 
Kad amath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P,Isrnail 
Cook, Government J.B.School 
Kada math 
Residing at Kadarnath Island 

M.P.Attakoya 
Cook, Government J.B.School 
K ad amath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

	

,5 	rpaj- ulla 

/ 	 J.B.School 
4' 7 -. 

Kunnumpura 
KadnthjIsland 

.1.4 



Ht07 

Ummer PP.! 
Cook, Government J.B.School 
K ad a m a th 
Residing at Alikothapura 
Kadamath Island 

i-'IidayathLilla P 
Cook, Government J.B.School 
Kadarnath 
Residing at Kadamath Island 

Muhammed Shafi P.P 
Cook, Government S.B.School 
Kadamath 
Residing at Kadamath Island 

Pookunhikoya P.P 
Watchman I Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadarnath Island 

Abdullakoya B.M 
Watch and Ward 
Govern ment J.B.School, Kadamath 
Residing at Biriyommada 
Kadamath Island 

JaferP 
Driver, Jawaharla! Nehru Senior Secondary .School 
Kad am ath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

of Panchayath 
of Panchayath 

'dimnistiation of Union Territory of Lakshadweep 
,1avaratti - 682 555 

3. 	The Head Master 



/' 
	 8. 

Government J B School 
Kadamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Scondaiy School 
Kadamath - 682 556 

(By Advocate: Mr. S.Radhakrishnan) 

77. OA 567/2013 

1-labeebulla P.M 
Puthiya Malika House, Kadarnath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 

(By Advocate: Mr.P.V.Mohanan) 

V ei• s us 

Respondents 

Applicant 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Thrritory of Lakshadweep 
Kavaratti - 682 555 

The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island682 556 • 	 Respondents 

(By Advocate: [Vlr.S.Radhakrishnafl) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta I-louse, Kadmat. 

Vahida 
.Marikilam I-louse, Kavaratti. 

3 - 	Nabusa 
A1achpada, Kavat ant 

	

4 	Yaoot 
/ Kaladi 1-louse, Kavatatti 



I 
Muhammed Salih 
Aynepura House, Kavarát •ti 

Fareeda Beegam 
Molokepura House, Kav.ratti, 

Saleem 
Pallicham 1-louse, Kavaràttii 

Bamban 
Nambicham House, Kavratti. 

9, 	Sayed Abdullakoya 
Chendipura House, Kava:ratti. 

Nafeesathbi 
Poodiyam House, Kavaratti. 

Jarnaliyath 
Thin n ipura House; Kavaatti. 

FazeelaBeegurn 
Kannipura House, Kavratti. 

13, Ummer 
Thininikad 1-louse, Kavaraiti. 

	

14. 	Firozkan 
Athnachamrnada House,.Kvaratti, 

	

iS. 	Jaffer 
Maniki lam House, Kavaratti. 

	

16. 	Amanulla, 
MeIa.IlIam 1-louse, Kavratti. 

	

17, 	Sirajudheen 
Molokepura House, Kavtatti. 

	

18. 	l-Iiyasudheen 
Chaniayathapura 1-louse ; Kavaratti. 

Fathahudeen 
Kadapurathaba I-louse, Ka!varatti. 

Muneer 
* ( 
	. 	 Kutuipapepura House, Kavaratti. 

2I 
/ 

-.-' 



S - 
Ashik 
Puthiya Al ikom House, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House,,Andrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti, 

Jarnhar 1-lussain 
Beeranthoda 1-louse, Kayártti. 

Muhsin 
Beeranthoda 1-louse, Kavaratti. 

Rauf 
Chettipura House, Kavaratti. 

1-lazarath 
Chungam House, Kavaratti 

Khalid 
Thottathapura House, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union 'Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555 

l----Director of Animal 1-lusbándry 
, ':partment of Animal -lusbandry 

/—dThstratiofi of Union Territory of Lakshadweep co,
,, Kavcuati - 682 555 

*1 	
/ 	 J.' 

\ 	 Vy1age,(D.weep) Panchayath Kavaratti Island 
' 	rp'ieited by its Executive Officer, 

/ 



• 
Pin 682554 

(By Advocate: Mr.S.Radhakrishrn) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Smt.Sulfabeegurn 
Cook, G.H.S Kadmat 
Residing at Melachetta Haijyiakudi 
Kadamath Island 

(By Advocate: Mr.P.V.Mohanan) 

Versus. 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti 682 555 

2. 	Director of Panchayath 
Department of Parichayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library; Kilthan :IsInd 682 557 

(By Advocate: Mr.S.Radhakrishnan) 

80. OA 601/2013 

Rasheed KoyaS.V, S/o.•Abdulla Koya P.S., 
Shaiknaveed (I-I), Kiltari:Islàrid P0., 
Union Territory of Laksh 	ep, Pin -682 555 

(By Advocate: Mr. Shabu Sreedharan) 

Respondents 

Applicants 

Réspo ii dents 

Applicant 

rr 

/ : 
2. / 	Fl 

..  /* 

Versus 

ion Territory of Lakshadweep, reptesented by the 
ministrator, Kavaratti island, Pin - 682 555. 

Director of Panchayath, Union Ierritoiy ofLakshadweep, 



Kavaratti island, Pin - 682 555. 	
S 

The Chairperson, Vil1age'Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. 

The Executive Officer, Vi1lae (Dweep)Panchayath, 
Kiltan Island, Union Tertiory of Lakshadweep, Pin - 682 558. 

The Library and Informajion Assistant, Public Library, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakjishnan (RI, 2,4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, Sb. Hamzat.h., 
Sara Manzil I-louse, Agatti. ' 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Ueii.on 'Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Education,'Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Direct,--682 555. 

Village (Dweep) Panchàyat, 
Agatti Island, represented by its Executive Officer, 
682 554. 	 ' 	Respondents 

(By Advocate: Sri S. Radhakrihnan) 

—Q 0A635/2013 

hudheen K P , aged 40 years, S/o. Sayed Muhammed Koya, 
/ 	 tipalli House, Agatti. 

aged 31 yeais, Sb Abdulla, Mariyathoda House, 

\: 'sc)/ 
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Agatti. 

K.M. Shahida, aged 40 yeaers,: D/o. Kasrni, Kuttiyam 
Mukriyoda House, Agatti. 

K.M. Amina, aged 46 yearsD/o. Abdul Rahman, 
Kuttiyam Mukriyoda House,Agatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

1. 	The Administrator, 
Administration of the Union Territc.ry of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, 
Directorate of Health Service, 
Kavaratti —682 555. 

Medical Officer in charge,:  
Community Health Centre,Agatti - 682 553. 

Medical Officer in Ch&ge,, RjvOanôt Spec 	y  HospaL 
Agatti - 682 553. 

Village (Dweep) Panchayt, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. 0A791/2013 

Fareeda Beegum MI., Meppada 111am, 
Agatti Island. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Unidh'érriory of Lakshadweep, 
Kavaratti-682 555. 

'2 :TDirector of Panchayats 
Department of Panchayats, 
A.dmipisti ation of Union ferritory of Lakshadweep, 
Kvaafli - 682 554 

IJ 

Applicant 



Project Manager, Desiccated Coconut Powder Unit, 
Lakshadweep DevelopmentCorporation Ltd., 
Agatti, Kavaratti - 682 554. 

The Deputy Director (Admn.), Lakshadweep Development 
Corporation, Kavaratti - 682554. 

Village (Dweep) Panchayat 
Agatti Island, represented by its Executive Officer, 
682 553. 

(By Advocate: Sri S. Radhalishhdñ 

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb. Kasmi M.P., 
Vallyapura I-louse, Kilthan Island P.O.,- 
U . T. o[ Lakshad weep. 	. 

(By Advocate: Sri P.V. Mohanai) 

Versus 

The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Respondents 

App! icant 

Director o[Panchayat, 	. . 

Department olPanchayat, 
Administration of UT of Lakshadweep, 
Kavaratti - 682 555. 	. 

The Principal, Government Higher Secondary School, 
Kilthan Island - 682 556.. 

~ 

85. OA 880/2013 	S  

Muthukoya NP 
Nalakapura, Kiltan Island 
Union Territory of Lakshadwep 682 558 

(By Advocate: Mr. Shabu Sreedhan). 

Versus,...... 

' i_ .•_S" ' ,,  / 
/ 	 of Lakshad'eep represented 

Administrator 
 

Kavaiati Island —682 555 

Re spo n dents 

App! icant 



'4 

115 

	

W 2. 	Director of Panchayath 
Union Territoiy of Lakshadvep 
Kavaratti Island - 682 555 

The Senior Administratjv bfficer 
Education (District Panchaath) 
Union Territoiy of Lakshadèp 
Kavarattj Island - 682 55 

The Principal 
Government Senior Secondary School 
District Panchayat, Kiltan Is1and 
Union Territory of Lakshadvdep 682 558 

(By Advocate: Mr. S.Radhakrishnáh)_ 

86. OA898/2013 

K.C.Abdul Khader 
Kulikaraya Chetta House 	1 t1! 

Chetlat Island 
Union Territory of Lakshadweé 682 554 

(By Advocate: Mr.Shabu Sreedhar ;ai:) 

Versus 

	

1 	Union Territory of Lakshadwep represented 
by the Administrator  
Kavarattj Island —682 555d.: 

I I 

The [)irector ofPanchayath' 
Union Territory of Lakshad;eèp 
Kavarattj Island - 682 555 

The Senior Administrative Officer 
Education (District Panchayth) 
Union Territory ofLakshadweep 
Kavarattj Island - 682 555 

The Principal 
Government Senior Secondàii":8choo1 
District Panchayat, Chetlat 11ahd 

Territory oiLakshad\éep 682554 MIMI 

/ (_ 
Mr.S.Radhakrishn): 

Respondents 

Applicant 

Respondents 

FA 



87. OA 904/2013 

Kadeeja C.P 	 i. 
Cheriyapurakad 
Kalpeni Island 	 Applicant 

(By Advocate: Mr.K.B.Gangeh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Sub Divisional Officer 
Office of Sub DivisionalOfficer 
Kalpeni Island '-682 554 

The Director (Rural deVelopment) 
Department of Rural Deve!oprnen 
Administration of the Unon Territory 
of Lakshadweep, Kavaratti —682 555 

(By Advocate: Mr.S.Radhakrishn.n) 

88. OA 905/2013  

Abdul Khader C. 
Chekkiriyammada House: 
J\gatti Island 	.. 

Buar Jamhar T.P 
lheklapura 1-louse 
Agatti Island 

(By Advocate: Mr.K.B.Gangesh) 

Versü•: : 
- 

1. 	i'he Adiiinistrator  
—T7rnn1stI ation of the Uion Territory of Lakshadweep 

Island - 682 555 

	

... 	. 
- - 

/ 2. 	.iectrfPanchayaths . 
cpaith'cht of Panchayaths 

Adniistitation of the Unin Teiritoiy of Lakshadweep 
K-aia,t Island —682 555 

/ 	 . 	. 

Respondents 

Applicants 



S 
Project Manager 
Desiccated Coconut Powder Unit 
Lakshadweep Development Corporation Limited 
Agatti, Kavaratti - 682'55 

The Deputy Director (A1rnn) 
Lakshadweep Developinent Corporation 
Kavaratti —682 555 

Village (Dweep) Panchayath 
Agatti Island represent.d by its 
Executive Officer 682'5 1 53 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

89. OA 939/2013 

Safiyu!lah K.C. 
Kuttiyachada House 
Kalpeni Island 

Saifulla M.I 
Melaillarn House 
Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyammada House 
Kalpeni Island 

KidaveK.O 
Kakkachiyoda I-louse 
Kalpeni House 	 Applicants 

(By Advocate: Mr.K.B.Gangsh) 

Versus 

The Administrator 
Administi ation of the Union Territory of Lakshadweep 
Kavaratti Island - 682•.:555 

[)irector of Panchayths, 
Department of Panchayaths11  
Administration of the Union Territory of Lakshadweep 

w f\ \'aratti Island - 682 
DM1I 	". 

Ntshadweep BuildinDeve1opment Board 
on I'eiiitoiy of Lakshadweep 

Karatti represented by its Secetary - 682 555 



The Technical Officer 
Lakshadweep Building.Developrnent Board 
Kalpeni Island - 682 53 

\'illage (Dweep) Panchayath. 
Kalpeni Island represenedby its 
Executive Officer - 682 553 	 Respondents 

(By Ad\'ocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

I. 	Mohammed Ashik 
Palliyat I-louse 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 	:. 
Mohammed Ubaidulla ].•: : 

Chodath House 
Androth Island 

:J 

Mohammed Fathahulla :.r: 
Karachetta I -louse 
Androth Island 	 Applicants 

(By Advocate: Mr.K.B.Gangeh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Adminisiration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary —.682 555 

; 	
JN/S1?4c 

/ 

t 	h: 
. 	..' * 

t4 ,4  
/ 

echnical Officer 
\adweep Building Dve1opthent Board 
tn Island - 682 554 

• 	. 	 ... 
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Village (Dweep) Panchayath 
'Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. OA 952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakee1l HOUe 
Kalpeni, Union Territory. ç5f 1akshadweep 

P.Moharnmed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda;. House 
Kalpeni, Union Territoiy of Lakshadweep 
Hamza Koya P 
Casual Labourer 
Power House, Kalpeni . 
Residing at Pallath House ... 
Kalpeni 	 L 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India representdbithe Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi —110001 

Administrator 	H 

tJnion Territory of Lakhadweep 
'rtti — 6 8 2 5 5 5 	* 

	

3.. 	Eeiiife Engineer 
Dprtnient of E1ectrici 
Kavaratti, Union Territoiy of Lakshadweep 

I 



	

4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

	

1. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Re S() n dents 

Applicant 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internâl Inspector 
Agricultural Department, Kalpeni 
Kunnah-*ularn House 
Kalpen.i Island 
Union Territory of Lakshadweep 

Mohammed Iqbal KPV 
•-Itrnal Inspector 
Agi icu.ltui a! Department, Kalpeni 
Kunnipvava1iyammava House 

Kalpni Island 
Union Teii itory of Lakshadweep 

/ 



J .  

3. 	Fareeda Beegum P.\/ 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalperii Island 
UnionTerritory of Lalshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
AdministratiOn of Union Territory of Lakshadweep 
Kavartti 	682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. 	O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Sectioh, 
Kalpeni. 
Residing at Chemrnanam Pally House 
Kalpeni 

(By Advocate: Mr. Harirj M.R) 

Versus 

of India 

/ 	 p1esentcd by the Secietaiy to 
\vernment of India, 

. 	 .9Y41ilstry of Home Affairs 
/Nejw Delhi - 1 10 001. 
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The Administrator 
Union Territory of Lakshadweep 
Kavaratti —682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT oLakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishrian for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Hon'blé Mr.JusticeA.K.Basheerg Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applicaions), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

direction to the respondents to regularize their services. In the case of a 

ha7  be,7 ru 	 frenched on completion o the period of engagement 

tJ 	 uc'raer 	r iss 	dircction to rc-engage thLm 

Cxi I 	 1 
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The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that goingby the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of, course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the responderits is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

jovited our attention to the following decisions in support of the above 

contention:- 
--' 

,v1' : 1 r;?cretarv  Siae of Karnataka & Oihers Vs. Urnadevi and Oihers.- 

/ 	 4scc1. 

. 	27 	S1r.il'4/?ajas/han Vs. Daya Lal - (2011) 2 SCC 429. 
I 

c 	I 
•f.\ 	 / 
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Saiva Prakcish and 0/hers Vs. State of Bihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.Nanjundappa Vs. T: Thimmiah - (1972) 1 SCC 409. 

iceinon V.R. Vs. State of Kerala - 2012 (1) KfIC 397. 

Stale of Kerala Vs. Valsa,nma -2012 KLT 294. 

Non-Panchavath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various I)epartments like the Department of Science 

& Technology, Industries, Environment & !orests, tiectriciiy, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above2 or 3 cases only to illustrate that majority of the applicants, in all the 

cass - whether in the category of Panchyat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

 It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

- inif undergone However, in those cases also, no material has been 

placed'.before us in support of the above contention Similarly it is not in 

dispute that buch engagements were not made aga1nt sanctioned posts In 

short, thi process of casual engagement on daily wage basis for 89 days 

	

. 	 / 
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has been going on in the Union I erritory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a hand lu! 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment, While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

qion of regularization of
, 
 the services of such irregularly appointed 

'empoy be considered on merit in the light of the principles settled by 

the AeCourt in the cases in S. VNarayanappa - AIR 1967 SC 1071 

RNNanjudappa (1972) 1 SCC 409 & BNNagarajan - (1979) 4 SCC 

507 - as a one time measure 



A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Urnadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harininder Kaur - (2010) 1 SCC L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not he a ground for directing 
regularizalion. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made /r not scrupulously following the conditions precedent 
laid down in the statutory ru/es, as also the constitutional 
scheme, ills imperative that the some must be done within the 
Jur corners of the delegated power by the authority 
concerned. 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court h1d that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

-mothe admitted position that 800 posts of teachers were lying vacant, 

expressed the hope that the plight of the appellants would 
4 ,' 	/ 	. 	••-. 

also' be tak' n into account by the administration and consider the 

deiiabJity oielaxing the age-limit provided in the RUleS 
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13. In Nanjundappa (Supra),tè'pex Court had held thus:- 

"If the appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. Rat/Ication or 'regularizaion is possible of an act which 
is within the power and province of the authority, but. there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the aUthorities concerned, be it the Lakshadweep 

Administration or the Vii lage (Dweep) Panchayats/Distri Ct Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra)at that point of time. 

Be' that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days; It is true that the Administration or Panchayats may not require 

the servkes of quite a number of those employees throughout the .year; but 

/ 

*1 	! 

ill it appears that many of them have been allowed to continue. Many of,, 

been engaged in one scheme or the other sponsored by the 

vernment or in some such other schemes or programmes floated 

dJninistration on its own by utilizing the funds available with it. 

inistration or Village (Dweep) Panchayats have not come out with hy 

'-: 



any data as regards the actual requirement of employees in various 

departmeits under them. It has been noticed that in some of the 

departriiehts, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants ;have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

roached this Tribunal, aggrieved by the failure of the Union of India 

Administration in granting them temporary status 
'. \, the.. 	'l cheme for emporary Status & Regularization introduced by 

* I 	 India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

the upkeep, maintenance and distribution of the drinking water 
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to the local residents of Agathi Island were initially undertaken by the 

Public Works 'Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure árxd, the 

Society used to manage the Scheme. Later, Island Councils were brought' 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers 'who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularizalion) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
tempOrary status to casual labourers as per the parameters of the 
scheA'ie. 

The first respondent, i.e. the Union of India in the Ministiiv of 

Personnel, Public Grievances and Pension 'would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

c,.) From the date of issue of these orders and until the Lakshadweep 
Administralion prescribes the scheme to the Panchayats for 
regularization of eligible casual workers, no regular appointments 
wOuld be made by the Panc'hayats in respect of at least two third of 
the regular vacancies in Group D which would be kept reserved for 
the régularization of the casual workers under the scheme. 

No casual workers, including the applicants, who are in the 
service of the Panchayais on the date of issue of these orders would 
be retrenched on the face of avaiiability of work or for making .ay 
for fresh recruits without considering them for the grant of tempQrary 
status if eligible as per.the scheme. 

\ 	 7 
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Division Bench of the High Court while allowing the Writ 

iion) filed by the Administration noticed that another Bench of this 

1 
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Tribunal in Original Applications N6.1297 & 218 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:- 

"We have carefully peru'sed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the 'respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cerq/Icales. We have good reason to reject the same as those çlo not 
reveal the applicants' nexus with the Administration of (JT. of 
Lakshadweep in order that they might have a cause of action /efore 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by ijie administraiio/ and that would ma/ce all 
the dfJerence. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have beenemployed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemp/oyed local persons.................. 

Neither the Panchayai authorities (respondents 4 and ) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U, T of Lkshadwep 
has no accountability as far as the matter oJ' regularization of the 
applicants are concerned. The anxiety of the U. T Administraiion to 
prevent misapplic'aiion of funds granted to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Coiirt in OP No 28776/2001 Still later, OA No 1008/1997 and OA 

No 5711998" were also dismissed by a common order following the 

decision mentioned supra This order was also confirmed by the High 

Court in."O.PJsJo,35164I2001. 
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After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption  of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 

2993 
and prescribe it 

prospectively to the Panchayals for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the LOkshadweep Administration frames 
Scheme, is illegal and do not fall within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be reirehched on the face of availability of wo1k falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in QA 820 of 2001 stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual 	labourers. 	It is fairiy conceded by the learned counsel 	for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

uations of power have changed after the last Panchayat elections. Some 
, 	 . of the) olç1ers of appointments were cancelled by the succes sor Committee 

in ofce 3f these Panchayats More importantly, fresh engagements are 

being . mde on political basis and some of the 

disengaeints/retrenchments also have political colours 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraieedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdictioii of 

the Panchayat especially after issuance of Annexure R4(h) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243() of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

P.V.Mohanan who appears for the applicants in some of the 
• 	 ''. 	 C, 

cases,oninds that once the Administration sanctions 'Grant-in-Aid", It is 
,•., 	N •'• \ 

for the 	anchayat to execute the various works like 	road 

bbnstrubon4repair/maintenance, 	water 	supply, 	drainage, 	local 
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development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The laried counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

goiag, by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further corttention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter, V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

1Th 

* 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It lias been 

noticed already that Some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

ods ranging between 5 to 10 years. There are only very few who have 

working for 2-3 years or less. Most of them are still continuing on the 
( 	U1 

! Jsi 	of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of, them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have be,en 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 
(d) the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4 th  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

' Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	, 	break. 	These may 
include those who have been inducted with specific qualification 
of matriculation//TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as lTl, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 

-- '--.-Jhose who have been engaged under some project or scheme but 
'-4Iôt coming under (a) above i e with less than ten years of service 

N(c)y  Jhose who have been engaged under one scheme or the 
of her..,(ot her than those who have been engaged under the Mahatma 
GIahdh national Rural Employment Guarantee Scheme (MGNREGS 

'\ 	fcr-sholt) but not those who come within (a) or (b) above 

- 	 f 
\ 	 ./ 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the .cas.ual labourers sought to be disengaged feel 
that they belong to cafe goiy (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, thpse coming under group .(d) above, i.e. those 
who have beeh engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum 	of 100 days, which would enable thOse who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been grnted 
100 days of work and hereagain fter giving them a notice of two 
weeks before disengagement 

In respect of (c),, if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contened by the counsel for the applicant in OA No;. 
507 of 2013), if falls Under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualificatiOn such as matriculation or 
the like (here stated to be IT!), he shall be re-engaged before the 
next date of hearing and confirmation given on the next dte of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

-4a,bourers group-wise as delineated in the above interim order. Thereafter, 

/J
. 0 sipyeral employees were sought to be disengaged. Understandably, all these 

,7 _em.01.6 who faced the threat of disengagement have appoached this 

Triña1and those Original Applications are also included in this bunch of 

caeappears that the Administration has also sought to rely on the 

/ 
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judgment of the [)ivision Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothingon record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the preyailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. . These people cannot aspire to ge:t empipyment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

e,ideration to those employees who have been working on casual basis 

than a decade or two. Similarly, the plight of those employees 

* 7 	 been working on casual basis for the last 5 to 10 years is also 

(t.ciu *,'itiable These employees, in our view, are entitled to get the 

\ 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Mministration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other drections since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these employees who. have been toiling 

for years together on casual basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 	. . . . 	. . 	. . 	. . 

Original Application Nos. 212, 266, 268, 299, 325, 347, 354, 366, 

372, 380, 488, 499,. 509 & 1225 of .2013 are disposed of with above 

directions. 

As regards other Original AppLications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordes in force as on today shall remain extendel till 

April4,2014. 

K.GEORCE.JOSEPH 	 . 	JUSTICI A. K. BASHEiR 
ADM1MSTPATIVE MEMBER 	 JUD1CAL MEMBER 
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